302[ Report of the Educa-
tion Commission

(1964-65)

MOTION RE
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II. THE REPORT (1967) OF THE
COMMITTEE OF MEMBERS OF
PARLIAMENT ON ERUCATION—
Continued.

THE DEPUTY CHAIRMAN: We
now come to the discussion of the
Report on Education. Those who
want to go for lunch may go. Mr.
Ganga Sharan Sinha.

SHRI GANGA SHARAN §SINHA
(Bihar): Madam Deputy Chairman,
there was ng previous notice that
there would be no lunch today. We
wera simply told that we would sit
till 5.30. We were not informed
that there would be no lunch.

THE DEPUTY CHAIRMAN: 1
would like to put to the House whe-
ther we can adjourn now and meet
again at 2. ’

SHRI RAJENDRA PRATAP
SINHA (Bihar): It is much better w0
adjourn now and extend the sitting
beyonq 5. It is now 1.25 or whatever
it may be. Shri Ganga Sharan Sinha
is a very important Member of this
House ang his viewg should be heard
by the House when we assemble after
lunch so that there may be  some
Members.

THE DEPUTY CHAIRMAN: I am
in the hands of the House. There are
very important Memberg still to spesk
and the Congress list is far too long
and it will never be exhausted.

SHRI RAJENDRA PRATAP
SINHA: We can meet at 2-30 and
extend the sitting til] 5-30.

THE DEPUTY CHAIRMAN: When
will the Minister reply.

SHR] NIREN GHOSH (West Ben-
gal): Tomorrow.
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PANDIT S. S. N. TANKHA (Uttar
Pradesh): Keep it for tomorrow.
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THE DEPUTY CHAIRMAN: There
is one Minister who wants tg inter-
vene. I am in the hands of the’
House,

PR

SHRI NIREN GHOSH: Let us meet
at 2.30

THE DEPUTY CHAIRMAN: The-
Minister will reply at 5-30. B+ my
request to the Memberg is that ey
will have to be brief and to the
point.

The House stands adjourned till
2-30.

The House then adjourned
for lunch at twentiy-five m¢-
nutes past one of the clock.

—_—

The House reassembled after lunch
at half-past two of the clock. The
Vice-CeamrMAN  (SEHrRz Ram  Niwas
MmpHA) in the Chair,
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SHRI AXBAR ALI KHAN: Mr.
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g1¢udr weEpwy o A o AR ag
AR AW FT AET § 1 W AT Fidd
F0 sitaq A @ e oY § st
F9 56 STwT W WA TS -
g o ga g e fyer @ 1%
srey ar O for o § wat fad 21
sfaee @t 3 wreAd #7 e arg
¥ wwd waw foen [ & fay
& qugar § 7g o a0 § fF A
A %A &1 A fgel § g #%
aq 7% ar dfger § O foar @ a7
YT AFATE | WA 8
FE FUFA TE A>T A qH GH g
fs, @ a9 Q@ EI W, HRIF A6
A ET S afeT  qeee QoA
T @A g A L | g /&
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Y T TR T F A AN AT
W IET W &, IR g W
gfe ¥ frar mar § ag dfram
#1 I8 78 o arar §, afes dfamr
i goFg g s qfr v AR o
¥ § | (Time bell rings)
uF fame w1 9@ 3% wadT & o
g, Moawy y& Ffrdew fr T
T e fron § o o wads § g
qEEd {1 OF QY § FagE ot & an
¥, g & &ty wrasl Y AvEUH
A Fa ¥

wma aeag § f8 gy faa
TEWTE 929 W 3ITWT 9l F &
39T I AT qigq ¥ faag §
TAY AT A & ¥ AR T 9w
ft ggwa A ¥ ¥ fegr gk
& oY Satr Aot & faerr w1 AT
g agag A € @w | qwEIEd
ST A medr fopelt ¥ w
fs adw Wi | AT ST
arg q1q AT Wt @ gafay & 99T
oAy F1IT & qF AE HAA |
e T Wl € wagafs ¥ W@
3@ g1 AfFw "R g AR
et W vqar gy amr |
g ¥y 26 A7 A G faer foea
qifedt & &, €0 THo Fo ¥, HIFT
frafae ot & &, fro ugo W0 ¥ T,
SEE & , P el & ¥, FUe
F YA e Sy fadelw Y @, 99
26 A AT VT IFF AR A UF
gt &, FAA AR YMT AT G |

Y AT WIS § AqEET a1 AN
ww ¥ AR F19R e W
fa2i 3 wagafa w9 #r |

wgr aF e a1 5 foeel w7
Tordfife % feear dr wfed ar a
an wfed T IR A @ gEedl
= qave @@ famfar g e
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g foas wwdly 7 fgear far =g
Y AT ® ¥ AT ITHT
gzdr o Y wrfgy sw dwwy § s
g g g RNEH ag a7 g
# oqra qw AQ wAr =gdqr,
fad @7 ¥ &1 foxw v faan
far 1 fawg owr g f% Toad d@eg
¥ mrg aEa {w wra gggertq qg
g usdr, fog wdwwfa a8 @m
g7 W AR mlas gl & W
aFTq g famifro Fwar ow 4%
AT §

ft e ate
frgy dag & 7

=it wint o fay ¢ fmac 1 Anay
AR gar el & fog § dqee
fasrar g &1 997 2T FY AU
AR I AKX £HT ghar & qH
&Y wgaT gy 1 X WY A @R A
g7 WA F9ET 9qr 27 {F Jmeer
ECAU G A G A o) Ty
e wefad § w9 ouY dm
FHAT W gATATA §  FIfEe
o FFF [T T gEEg 9T | gy
dUs wRAT & U O wfww @
FEAT ITGAT | ZAAT &7 [qWT 4T ATEAT
g T oy ot Freor Y, T # § Agy St
Figat afefeafa =g A g wraz & fedt
TSy ¥ 99 HRAS w1 qted faar mar
&Y 1 & AT Y AT =vear | qH R Ay
FAFRT & TAF A & A | qI9
St o 78 & fF wrg gRec A agay
frar 5 wfgdt ard st ® &= &
S forares @ STET gAET ;T &=l
ARG AT H[T ;45 q@ RO A
ferdy & ey & for ey 31 (Inter-
ruptions & QAT aT W1 @ E | @
aF fe & famsi w1 W @, o
W § AT oF AP ACHAE
S G N o @ fasd g
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afwa fede & orerr 377 wifeamd A
TE 7G| AT B @A AIEER T
FAT H HIT IqF FFT AF FHIZNT 37
&l 78 & 7 TF AT & S g
2 g ¢ wfee gu gasRy ¥ qrg £
¥ far gt 35 wfaws wrd wried a9
fedr & forr 15 sfaog =fad ot o
IFIT g9 97 AN 10 ATHE qq FT
frer awar 1 uwgar , wgt feedr &
qliggy 847 WS @, 9gAT wEd &
afes  ww qlyer  F wEy
A dew # O Afr Wy o,
sasr fem T &M wE et
N S w W g g 1 &9
T&1¢ weq faw fas sl a1 @ar &
U (LRI U A O A B
Tafad gT g8 7t a9 qEHE | FAT
gwar g, AfFa Iay far gaw Har
TEY =TgaT | OF g9 § A §T WO A7
HAT & qrRT AdTg WiAr & fAdq ey
F1 SR AYIT FT T 7wy fagr war
g

gadr wiw fede el st ® o
g g ? Syt AU s § ag e
wrfr st § ot AR Agy gu @ g fa
v o § woar & 9709 & §@dg ®
T TR FTAWAF! &1 WA |1
SaET 9T § 6 99T sw ar fagre &
R e e Hvd, Ifear drd, et
€@ @1 war IaFt IEbEr gy,
T FYE AT A9 AT AT HEar
3 Y suwT a7 S9Aw g § 7 zafEd
BT AT Gr@s ar Frs gl g,
gl g, @ W fo T oy &
qraer § gAF g2 3 FF Hifww A € W%
forg ag ¥4 F FIC FE qEF T
IqE EE @I g | 3 P M
oz e Y F1% afgn 0w e
&Y g F1E I A A0 AT gwaan
§ o oww= frfer ar G At st
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#1 goe af g 1 7g & FHEEA
T YW & | FEA F AR A uF A
o &t fof Frore A gg, o g g
ST oFxy M gy AT Wk qrA
Wt &) R gE W wE ey
o frwar 9%, a8 97 fawrer ®%, 3w
frare @%, 1€ o farra 7%, Y ¥ °m
Fg gaT § fF gamy F¥E F 9y AT
& oo aga et grfy Wik qF Tar A
& T fararr welft =itz farar qawra w1
Ty @A gnlt e 39y FE afgar
9 faa a% 1 i gy ag fard
wr H oad fadi § 1 A T8 F9
ghrgra a1, Ak 18 3o grond oY,
FTO HWT I AT FAL 1O TS Tg &Y
Z$ S At 7 3AF WY 9% I9Y AqTH
IT X ggara ofdeafs ¥ goy 9g
feng foreft | Wt 9% 9w & w4
g, SEr aF Afq FT garw g qF
gat § f g F9Er & gaeal ¥ oF
srfge @ i 7t ov o IEF A A
fAludadt sgrmar g ogfa & Qey
a7 wawe & | APy ST qRT wada
E g FrAN F AR Hgwl & drxw
wdy § & ag wgar =@gar § & ww
T8 T WIS YA[E A F QA
g AR % AR, a1 gw A § et
F1 feumr & A & oA sgm A &
far gm awr dme & @+ ST AWy
st afcfeafy € sa9 39 w98y gw Al
1 g frar @ gfe 3 qarfas af
T | 394 37 AN W 9 AG g, AT
F oW & TeA A & fr
FTHIGT 37 FT NI AG & | IqET & %
gAY AIYH A TH A W Og, wT
=Y 9T FH F, 77 fa= w9 6

IALY AT ¥ = qrde TF 7 1

ag gatd  wfaw g & 1

§ oy § frdew s argar § 5
AT WGAT  Fgy T HT AGT &7 T |

Report (1987) of the
Committee of Mem-

bers of Parliament
on Education

fareft it 1 A YE forelY @ & wgar & AR
fredy s a1 = rg falt @ & w5 &
gurR waw & 36 fra agi A angR oy
== #t a7 & w37 §, ITIT § wnAR
&9 9g 9% 7% ¥4 AT § FET
& g § 1 q1, 7 ofr § T fagr w7 wdfy
i & 1 Afem w7t Y 9t FFAT AR A
F1 BT Fg H TEIIGEH g ) qg A
AT W9 FgA BT q&ewt & 7 et v
At wfgd ar amw F ww wgh 1 v
FY ey wrlgy gy § o€ Arem g
g sdv wf gidt &, wdr fgam @ ag
FEAT & A Ag < g fr § 9w
38 9T g IFT gwar ;i gafun

za¥ TR N fqdw At wge wrgar o
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it qHIT AT WA 0 3 F A K
FAATEY |

#t war wew fag o gwA faadar
qrearr wwE § o % T H #gr &
AT I A7 oFH TH 31 TZ AT 25 Tor Tt
fraZ @ SaW guA ©: SIEi 9T qrgAl-
frars &1 Aar & 1% F Ieore favar § )

s wnaT AAY @ o ar
RECE RS

ft fm arew fog : gaifag § 73
@ g 5 of & ar § #1977 aqrer
gr gt gsar g 1 fyadr g Wiy
#7rq § fagdw §97 v9 g g
guTAIT 1 Iqiq f5a1 § 1 &% win
ferdy-wadt & s @ fgaidt &) gafay
fertsidar &1 o=w fa% g« faw
Yl F UST AT N AR Y
Fiedtegma & fagr mr & g
S fadiy Soaia fear &1 afeagee
STET SUF WG WINT & 91 § Seo@
frur § agr 3§ &1 A7 wfaw fear
EaF AAral #9 & 79 25 I & fuw
§ gud 9 Rl W) AArfEs #)
T, 3% faay fggl oY =1t 1 3
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fow 3 & ar & wat wmw #F A1 fee
gar qrd faedy, ot {feralit d wie
3 AW F WY 2 @I IR
=1fgT 1| 39faq 37 gad § wo FER
a1 aidd fr qrgafEs £ q@ar &
q9Y ¥ w4 T xw B: qUg7 9 Ieg
w8 far § AT gad o W ot
& 1 AT g 95 & AT H war FIA AL
g Gt gfer aed ot &, ga¥ wed
&, g wrganfEds A oA &, 3w
TTH A1 @A 7 fgh 8% waran 3§
F "ag F A AT wqH o i §,
@ A W &1 AfFT 78 90 gw
fretr ¥ daw & fag @ o faw
FT W@ £ 3a¥ wiws awd guad
T | gy 3% fag sarer & A araw
<t § w7 )

ITANETA WEIRA, AITY qH AT
w7 faar, 9% faq & wrow ger
AT ATEAT §

SHRIMATI SHYAM  KUMAR]
KHAN (Uttay Pradesh): Mr. Vice-
Chairman, after this brilliant exposi-
tion of the Education Committee re-
port by my predecessor I am feeling
a bit nervous of standing and giving
my views. A very brilliant report
by the Education Commission has
been added to the galaxy of reports
on education since the attainment of
freedom. The report of the Commit-
tee of Members of Parliament on Edu-
cation is a very useful one go far as
we are concerned and I am, in the
short time at my disposal, going to
confine myself to this report. It is
for the first time perhaps in India
that a national policy on education
has been given to us. We have been
told that education is a powerful ins-
trument for national development—
social, economic ang cultural. So far,
education was almost a powerful
instrument of the Development of the
personality of the child, of the human
being and then that human being
because an asset of socity, There-

|
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for I wlecome this in a way because
at the moment, after 20 years of
freedom I am one of those who feel
that we have not investeg properly
in the human beings in the last 3¢
years; otherwise, we would not have
seen all those things we are Secing
today which hag better be left un-
said.

So far as neighbourhood schools ore
concerned, these have caused 3 great
deal of controversy among the spee-
ches that have been delivered in
this House. I am one of those whu,
twenty yearg ago, Dbelieved in the
principle of neighbourhood schools
and gent my child to an ordinary mu-
nicipa] school. I confess the results
were disastrous and when I placed
the whole case before my own pro-
fessor of the Allahabag  University
who wag a very distinguished educa-
tionist, he advised me that I must
withdraw the boy from the school
but he quietly told me one thing. He
said: “Will you kindly enquire what
the salary is of the master tg whom
you have given this child of seven?’
When I enquired about the salary, I
got my answer. That master was
drawing lesg than the salary of a
Chaprasi in a Government office, Thai
master to whom the people of the
town were supposed to give their chil-
dren for education, for the moulding
of the child’s mind was a man who
was paid less than perhaps even a
labourer, Therefore, in my opinion,
the hub of the problem ig the {eacher.
The Education Committee report may
be excellent. The suggestions may
be very good and the theme may be
perfect but unless you have the tea-
cher and a proper type of teacher, at
that, you cannot bring success to any
educational system in India. For that
I would beg to submit that I have
always felt that not only in regard to
the teacher but in other departments
also there is no justification to have any
difference in the pay and emoluments
as wel] as statug of two setg of Gov-
ernment servants whether they are
teachers. or IF.S. and I.A.S. officers
or of any other services. All Gov-
ernment gervants, of one service sta-
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tug should have the same emoluments
and same status. I am sorry
the Committee on Education has
merely recommended an improvement
in the status of the teachers. My own
submission iy there must be a revolu-
tion in the status of the teacher if
we are going to do anything in edu-
cation,

So far as neighbourhood schools are
concerned, I told you what I did per-
sonally and in spite of my own expe-
rience 20 years ago, I am all for
neighbourhood schools. My only
submission to the Committee is that
where they have recommended the
neighbourhood schools, they have used
the words:

“The primary schools ghould be
made the common schools of the
nation by making it obligatory on
all children irrespective of caste,
creed, community, religion, econo-
mic condition or social status, to
atteng the primary schools in their
neighbourhood”.

I object to the word ‘obligatory’.
Within the next 5 years it is not pos-
sible for ug to bring up our primary
schools to the efficient statug requir-
ed, There may be children who can get
the benefit of their birth because their
parents are born in better circum-
stances. There may be children who
may be able to afford g better school
that is not a neighbourhood school.
Why must you deprive those children
of that school? Therefore my sub-
mission is that whereas the neighbour-
hood school, as my friend Shri Ganga
Sharan Sinha gaid, must be the school
for 90 or 99 per cent. of the people,
it the word ‘obligatory’ remains even
the 1 per cent. or 1 per cent. who can
go to other schools will not be per-
mitted to go there. There must be
no regimentation in education, Even
in places like Great Britain where
education is free, they have got what
they call ‘Independent Schools’—they
do not call them Public Schoolg but
they call them Independent Schools
and though these Independent Schools
receive no grant whatseever from
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public funds but they are open to ins-
pection angd they must register with
the Department of Education and
Science. As soon as they register
with the Department of Education and
Science, the Government gets power
of control over the school. Sg instead
of making it obligatory for a child
to attend a neighbourhoogd gchool, why
cannot you make it obligatory for the
so-called Public School in India to
open half their seats for children of

lesser status and for children who
cannot afford it.
SHRI AKBAR ALI KHAN; They

have done it for g certain percentage.
Yes, but that is on a semi~paying
basis. Those who do send their chil-
dren to these public schools belong
to a very much higher status thar
the usual run of Indians. Nobody
getting Rs. 500 g month can affora
to pay even Rs. 100 for keeping his
child in g public school. Even with
a scholarship' that is what he has to
spend. Otherwise a public school
costs Rs. 370 per month whica no
average Indian can he expected to
afford. So my submission js that
during this transition period, till we
can bring up our neighbourhood
schools 1o the standard we all desire,
we should continue with all other
types of schools even encouraging vo-
luntary agencies to run them, After
all, we have been appealing to non-
official and voluntary agencieg to start
nursery schools. Therefore private
schools must not be completely elimi-
nated from the scheme of things.

Then again the question of langu-
age hag been raiseq a great deal and
the greatest compliment that one can
pay to this Commission ig that the
Hindi-loving people feel that Hindi
has been finished and the people who
believe in English feel that English
has been completely eliminated. 1
submit that ngo language that exisis
can be finished. As a gtudent of lite-
rature and as one who loveg literature
I can say that no language can also
be imposed on any couniry or any
people. A language belongs to the
people. The cloister and cell  with

—
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their research scholars ean develop a
language, but only that language re-
mains that really belongs tg the peo-
ple. I know English has helped us to
get educated in the past. I have been
educated in English and therefore 1
am speaking in English. But English
cannot be our national language. It
has to be replaced by ancther langu-
age in ten or fifteen years. Actually
we need not fix any time limit, but
this has to come. I believe also in
the voluntary aspect for people to
learn the link Janguage. Nevertheless,
we must have a national language and
there i no doubt that every country
must have g language of ifs own,
There ig also no doubt that every child
has a right to be educated in its own
mother-tongue. We cannot deny
these two rights to the people. It
is impossible for the child to learn
properly if the child is not educatea
in its mother-tongue. It is impossible
for India to exist if we do not have
a link language and it is impossible
for India to be 3 world figure if we
eliminate English completely, These
are the things which we have to ac-
cept and within the framework of
these three things we have to evolve
and draw up our scheme. This Re-
port does not give g detailed scheme.
That scheme, I expect, will be work-
ed out in detail by consultations with
various States, after consultations with
various educationists ang after taking
into account what the official langu-
age will be. Therefore, I do not want
to say anything more on the question
of language, except that the Regional
language, the link language and Eng-
.ish also must continue.

Mr. Vice-Chairman, social infaegra-
tion has been spoken of and we have
derived a great deal of satisfacuon
from the fact that it has been accept-
ed that pre-school training, and nur-
sery schools will be run as tt}ey are
today, by non-official and social wor-
kers or by voluntary agencies. There
is ng doubt that unless the pre-schodl
child is locked after, the primary
schoo] will not be a success. Educa-
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tion for the child must begin much
before he goes to the primary school.
Here I would appeal to the Education
Department to give every facility to
those voluntary agencies that are pre-
pared to take the responsibility of
running schools. It has been a very
long period of service that these vo-
luntary agencies have been doing in
the field of education in our country.
Education is the subject which volun-
tary agencies and social workers have
alwayg worked for. Therefore I ap-
peal and assert that the Government
must think of them now. I may also
go further and say that at thic mo-
ment unless the Government helps
them to do this work in the field of
giving training to the children, unless
Government helps them to ccme
forward and take up this pre-schocl
education or even primary gchosls in
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various places, this scheme will
not be a success. They
should be helped, as there will

be a shortage of teachers, there will
also be a shortage of trained teachers.
Training cannot be given overnight.
There will have to be a period of
training. Therefore I have a sugges-
tion to make. There is a very large
number of educated women in this
country who are doing nothing. We
must appeal to them, appeal {o their
better sense to take to some teaching
work. I would even go a step further
and say that wemay even conscript
the educated woman, the graduate
woman who is sitting at home, and
ask her to come and help in the pre-
school training of the child or even
work in the neighbourhood school. I
can assure you that if there is a
regular agency to do the mneedful
these women will come. I am in touch
with them In another capacity and
they have expressed their desire o

. serve, but they just do not know how

and where to go. It is for the Educa-
tion Minister to give opportunities to
such people to serve.

Another suggestion is that we al-
ways have some brilliant students in
our colleges. You have said that
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social welfare will also be encouraged.
So these brilliant studenis can be
persuaded to give one hour a day or
five hours a week for teaching smal-
ler classes. This need not necessarily
be in the schools, I know a time in
Allahabad when a student of the
M.A. Final class was actually taking
classes of the M.A. Previous students.
{f this type of service is developed it
will be helpful. I am only throwing
out. suggestions to make this Report
a great success. I do feel, Mr, Vice-
Chairman, that this Report will do
yeeman service in tHe cause of educa-
tion, Though I feel that in education
there cannot be any limits, that in
matters connected with the mind
there must be no limits and knowledge
should have no boundaries or restric-
tions, I do feel that this Report, if
fully implemented, will go very far
in advancing the educational progress
of our country.

SHRIMATI C. AMMANNA RAJA
(Andhra Pradesh): Mr. Vice-Chair-
man, Sir, I must really compliment
the hon. Minister of Education for
having taken up this matter seriously
and tried to lay down a national
policy for the country in the matter of
education, The Parliamentary Com-
mittee and the main Commission, I
mean the Kothari Commission, have
taken great pains t0o go into the matter
in detail and to evolve a scheme. It
may not be altogether satisfactory, but
it is some basis on which to proceed.

The main thing which we have to
refer to and which this Report has
dealt with at length is the language
policy of the country. There have
been many committees and commis-
sions as the previous speaker Shri-
mati Shyam Kumari Khan has said.
There was the Radhakrishnan Com-
mittee on education, there was tne€
Mudaiiar Commission., But I must
really admit that I do not know whe-
ther every time there has been a
report we have been pregressing or

taking a retrograde step. There
was the scheme for Higher Secon-
dary and them the Pre-Univer-

sity course. There were the multi-
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purpose schools and even before that
we remember we had the basic educa-
tion. I do not know how many are
satlsfied with these experiments, We
are really experimenting with the
cruldren of the day. As for basic
education, I do not know how many
here feel that it has been a success.
I know to my cost that these muiti-
purpose schools have bungled. The
students coming out of these multi-
purpose schools, particularly  those
giving training in engineering and
otner such subjecis, were fit neither
for higher education nor for techmical
courses. Now even the Kothari Com-
mission has recommended the three
language formula which to a very
great extent was accebtable to almost
ail the States of the country. Now I
do not know why this Committee has
made it,a two language formula, Shri
Ganga Sharan Sinha  was hesitant
about mentioning the States which
did not follow the three language
formula, Most of us have attempted
to work it and it was to a very great
extent a success and to the satisfac-
tion of most of us. That is, we had
our own mother tongue or regional
language, Hindi and English. The
only State which did not like Hindi
was Madras and they did not imple-
ment the national policy. That was
the only State and because of them the
whole thing had to be reopened to
the deteriment of the whole lot of us.
So I feel that we must revert to the
three language formula, Hindi, of
course, has to be recognised as the
national language. Though it has not
been so far, it must be our national
language and English has to find a
place in our education. We have
received our education in iinglish and
we know that it i1s not only an inter-
national link but our national link
also is the English language. As a
sincere Congress worker I have al-
ways liked to learn Hindi. 1 ecan
read it but I cannot speak fluently. It
is not that we are against Hindi
language; we like it but we have to
learn it gradually. But as far ag I
know 1 feel very doubtful if Hindi
can ever replace English and sg I feel
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that English must be the language for
university education,

SHRIMATI DEVAKI GOPIDAS
(Kerala): It is easier for children to
study,

SHRIMATI C. AMMANNA RAJA:
Whatever is easy for the children to
study, we have to accept and that is
why we recommend that, Even 1in
the Kothari Commission Report they
have suggested that English must be
taught even from the beginning, Not
only that; I feel that we must recpg-
nise English as one of the national
languages just like the other fourteen
languages. There are so many Anglo-
Indians who are living in the country
today and whose mother tongue is
English., There are so many people
in the West Coast, for instance in
Goa, Mangalore and other places, who
speak Konkani at home—it is not a
written language—but whose language
is actually English. Now that we are
free we need not be afraid of adopt-
ing English as one of our national
languages.

AN HON, MEMBER: Hear, Hear,

SHRIMATI C. AMMANNA RAJA:
Yes, Mr, Pande will question. -

SHRI TARKESHWAR PANDE: I
never question, Why should I question
you?

SHRIMATI C. AMMANNA RAJA:
I am sorry. So we must not feel shy
of anything. We must not stand on
prestige. We must see how best we
ean take the counfry forward and this
is how 1 feel we really can take the
country forward, So many people
have said yesterday that we do not
have proper literature in . many of
these languages and particularly in
Hindi for these languages to become
the medium of instruction at the uni-
versity level. If we did that we will
be bungling further. And here I
want to suggest one thing. How much
time do we give for discéussing this
important subject? Just two or
three days are mentioned. Is that
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sufficient for discussing a
which is going to have far-reaching
consequences? There wil be so many
people protesting here who will not
get a chance +to give their views.
Why should we not give a little more
time to discuss this Report which, as
I said, is going to have far-reaching
consequences? This problem cannot
be easily solved like that. We must
hear everybody’s views and lay dow

a national policy. )

Report

Now, neighbouring schools are
good. As Shrimatj Shyam Kumari
Khan said, even in the Consultative
Committee I have been saying that
they have not come up to the stand-
ard so that we can send our children
there, How many of them have got
buildings? I have been touring the
villages and on most of the rainy
days the class rooms become wet and
nobody can say when the roof will
come down, How many of them have
got libraries? How many of them
have got laboratories? Instead of
improving them first, we should not
take any step which wil take us only
backward.

SHRIMATI YASHODA REDDY
(Andhra Pradesh): How many Minis-
ters have their children in Indian
schools, let alone the neighbouring
schools?

SHRIMAT7 C. AMMANNA RAJA:
Why should we think of the Minis-
ters? Today somebody is a Minister;
tomorrow he is not, I do not care
what they do, In the olden days
Krishan and Kuchela, both of them,
were attending the same school. There
was no difference then, It is mnot
because of class difference or any-
thing like that that I say this., The
point is, the schools must be up to
the standard for everybody to go
there, Why should we have any pre-
judice against Public Schools? Shri-
mati Shyam Kumari Khan said that
half the children must be from the
poorer sections. It is not a question
of the poor or the rich. The Govern-
ment must maintain the schools and
the Government must subsidise them,
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They must give scholarships to such
of thoze who have merit and who pass
with brilliant marks so that we can
have at least one set of people who
sre really getting good training.
Public Schools I cannot afford but the
children are sent to the Public Schools
for the very good training that is
given there, They are taught horse
riding; proper manners are taught to
the children, There are so many
other things taught there which are
not taught in the other schools. So
we must have better schools. We
should have no prejudice and we must
have certain schools where at least a
few people can get real good educa-
tion, good manners and good train-
ing. As for minorities, minorities
must be protected everywhere. It is
all right for the Government to lay
down policies, but how much of them
issimplemented I want to know. To-
day we hear that in Orissa Telugu
papers are boycotied, Telugu pictures
are boycotted, Telugu people are ill-
treated. Is this the way we are going
to have national integration?

SHRI N. PATRA (Orissa): There is

not a single Oriya M.L.A. in Andhra °’

whereas one Andhra gentleman from
Orissa is a Minister of State at the
Centre,

SHRIMATT C. AMMANNA RAJA:
Please do not start such things. By
your speech don’t encourage your
people to . . .

SHRI N, PATRA: A Telugu person
is a Minister of Cabinet rank in
Orissa and another a Minister of
State at the Centre while there is not
even one Oriya District Magistrate in
Andhra.

SHRIMATI C. ANMANNA RAJA:
One mistake does not justify another.
Whoever commits a mistake, it is a
mistake and it must be remedied.
Whtever it may be; by your speech
you should not encourage these ele-
ments who are taking resori to these
wrong ways. You must wnake a
statement today that such things
should not happen. We must live
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with each other.

SHRI B. C. PATTANAYAK
(Orissa): Without referring to the
matter of the newspaper how do
you condemn the agitation? You

should make a statement also.

SHRIMATI C. AMMANNA RAJA:
Just because I have said something,
you are saying something,

SHRI B. C. PATTANAYAK: You
should not raise such things here.

(Time bell rings)

SHRIMATI C. AMMANNA RAJA:
1 have not finished. Please ask the
Minister to give some more time to
all of us.

THE VICE-CHAIRMAN (SHRI
RAM NIWAS MIRDHA): You should
not listen to the interruptions.

SHRIMATI C. AMMANNA RAJA:
How can I not? By their statement
they are encouraging rowdy elements.
(Interruptions) Please do not add
tn the trouble,

Now one word about the members
of the Committee of Parliament. There
are only three South Indians. This
is really a thing which has to be sup-
ported by the South more than any-
body else. They are Mr. Chengal-
varoyan and Mr. Anbazhagan from
Madras and Mr., M, R. Krishna from
Andhra. For all the four States of
the South, Kerala, Madras, Andhra
and Mysore, only three people have
been selected. It is not for member-
ship that I am fighting. But it is
important that they should know our
views.

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN): The members
were not selected by the Minister but
by the different political parties.
I am sorry that in spite of English
being the medium of education, the
hon, lady Member is having these
regional feelings.

SHRIMATI C. AMMANNA RAJA:
I have not quite followed him,
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SHRIMATI YASHODA REDDY:
The Minister is encouraging regional
f=elings more than anybody else.

SHRIMATI C. AMMANNA RAJYA:
It is not our regional feeling, Our
view js that we want English, Hindi
and the Southern languages, I think
there must be more representation
for us that we may give some con-
crete suggestions. Mr. M. R. Krishna,
wno is from Andhra, is actually from
Hyderabad, where the medium is
Urdu. So, he cannot and does not
really represent us, I have nothing
against him, but his views will be
different.

One word before you stop me. I
have to say something about girls’
education. You kindly excuse me for
that, It & given at page 10 of the
Committee’s Report:—

“...and in most areas of study,
girls have shown remarksgble
achievements and proved that they
are at least equal to, if not better
than, the boys. But in spite of all
that has been done, there ig still a
wide gap in the enrolment of boys
and girls at all stages. It is neces-
sary to eliminate this gap at the
primary stage, and to narrow it at
the other stages.”

So, everybody is convinced and
" they have been talking about the
necessity to give some incentives,
some inducements to fill this gap so
that they might come on a par with
boys, For that, pious pesolutions or
statemenis will not do. I have been
pleading with the Minister even in
the Consultative Committee that a
separate amount should be allotted to
girls’ education. Special scholarships
have to be given. Subsidised hostels
must be opened and they must be
treated better till they come to the
level of boys. They must be treated
like Scheduled Castes or Scheduled
Tribes by the Centre by giving some
tinds for the encouragement of
girls’ education. Not all the States
are in 2 position to give more and
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more allotment for girls education
and these pious resolutions remain
pious and not implemented. Whatever
we say must be implemented. Other-
wise we cannot have the confidence
of the people, confidence of the mino-
rities or the backward people. In
order to encourage these people, you
have to subsidise them. The Centre
must provide funds and subsidised
hostels are necessary, We do not
have a sufficient number of schools at
the higher level, at the secondary
school level, Grown-up girls do not
like to go to boys’ schools. I have
been pleading with the Minister that
this should be done,

There are so many other things
and 1 hope I will get some other
opportunity and gsome other time.

ot i Fog (s giwm) o
qfga7 @z ogr fqeg € fwo a7 4r
fam F41 ;AT oy FTEAT W AT Jal AT
W T AU ARAW F 4 36
7EeT 97 o9 wuy faug fwar war g9
PITT qgL 7gr @ | 'Y faey § Qs
fre § A1 $% 37 ¥ qga@ &/ fwer
HET HT qFTVFATR AT FZAN Z

[Tur Drputry CHAIRMAN in the Chair]

& ardin ag wrew frar fa forerr &
qrEey ¥ ACHIT & §T AG gET
1fgu, @ "X fqu1e &% Fiv fFay
faviz & vz afwariie & geedt &)
| T W awfar F T )

x7er w1 @1 frad gmiv qiee
AT § 9FW A € WIS AT FET
wEE qF gvR & B 97 qETy Wy
Arfe o w00 7 T T ATAT T eqrey
AT |

§ oF TE X AT ITWEF
qgEar WigaT A fanw fiv av
frarar avgar g & fergearay &% 7=
fready Y & o @3 ®™ 31919
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W T FAT WY | 7 e § oo
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fomr 1 goe § @ IV dewR
FT AN | W Ay %9 frwr dean
FE AT 7g g § fr gaw @2
qEw X Q7T T & AT FW AR
F arq Afrafaey § a1 graw Fed
F arar faeqr godAr Terasr aNT § 2
AR | A Faer ZTIHEF T A F )
ag gt § 1 & fgedv swrwr wrfawt =y
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fa2Y a1 % a1F a1 a7 ¥ I 747, THET
& wAanasi &1, T{aRE &0 | F 0¥ weg
wy & W v @y oF oA @A
fer % a1 ag 7wy 1 7 &%
Far gy oy zTa¥F a Fw
AT qEFUT, T AV § AT
FT AATA, Kt gRTT qA7T § 938 7 A
aaraT & 93 (ot 7 Ffww g
#1 gRT wg § foF oTor 30 g7 FY
gnw & fay vy oy grady Ag-ay
WK g & A1 @F ITET AqmA H
@ X § | T Iq7 93w # faar
NN FT AT ugr AqET F 1 ;OH wE
T 03 eF  FEg FY Sy fewyr famy
g8 o o wrew wEF Fm o q qer
frgmd A AT E, S= yyeTSy
feed #1 s & we fF e W
“aga’ s Tt wew wd s
4T | S B SN 2@ HiK

e & g
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o sfmm 2\ AEEWA ww@ar ot e
3¢ wiT g, mfad W 9|y ¥
fr foy wrr &1, weTeT et amRs
g fF fegeamy AT & 1 9T FAET
Fr o o v g W@ R

“The language of the common-

wealth shall be Hindustani written
in Devanagri or Urdu character.”
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TAI ¥ FWH WA AT F AT AT
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% a1g W dfqar § 97 g @
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Fa1 A9 ¥ gy 9177 WA g
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Z1 wrar § & vaw q@miaws w1 )
TFIT AT G qTEA B 9 § |Y 35|
forar gur & !

# g fAagT 0 9gar g &
gt & a3 F) gy A §F faqvary
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F Sitg, afder areil #1 IAX 7 Ay
FTAE TEY ¥ faar 78 T ¥ omeg
# ag AR HAST 8 G 78 T
geir | afaT afaer weR ¥ sy
w9 e o9 F U F qE | AR
§ wrATT o w1 A faarar § s
afer fF Zf9f #1 1757 ¥ o9 gor
YT I Tge aY S qGET Fra
Ig FAFAT WEHT & AH & WoRe
T 9% A W wEr A foewr &
ST T AT 15 A F A AT
1794 W TR wEw A A
FIAS AT § S [ H7o7 A AGE & 1

ferae 78 o=t AIUSY W9 FY AR

F fay Awrer 77 aga @ g

|
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Fam W Rk e ¥ goda
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2355733_"60

(Time bell rings)

Fraarafa ;oo @ i fme ¥

THd & |
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ww ¥ | AWEE & S ar ;i
1R QY | T8 AT §aT & gy
WY AEAE 9 § 99N §0 89 § o
wfd oa N T 8 @ T Ay
= #1 fomly Sgfafaue o= & fom
qETFHG ¢ &1 SIS AT ALY A qHhed) |
ferereiy St ST EY ST &Y gi hATEy
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g A Qs e z=rdY § 9= guATgy
garsd #R ¥ weas faew 91 samar
FERET AR SAvEr A Amgd | e
afgy fF #9570 § fF a8

farar oY mr=er griy =7 feegeam wraw
gt wgi g 1 fgedt o £ AW,
g WU gey, IS s g,
fraredy WY EriT #YT T FT T59T, ]
FT AT T7a FA77 gy v Fararr
¥ w0

THE DEPUTY CHAIRMAN: Before
1 call the next Member to speak, I
want to put to the House that I have
very nearly 24 names yet of those
who want to participate. Mr. Mulka
Govinda Reddy, I think you suggested
that we should have 1lunch hour.
Otherwise we could have accommodat-
ed many Members, Now T request the
House that we sit till 6.30 p.v.

SHRI TRILOKI SINGH: 1 would
suggest that we have one more day
for this, The Education Minister is
here. Unfortunately the Leader of
the House is not here, nor the Whip.

THE DEPUTY CHAIRMAN: Let me
finish, I am going to ask the Minis-
ter of Education to reply tomorrow,
but even so you will have to put in
more time today if everyone has to
be accommodated, There is no Half
an-hour Discussion today; that is for
tomorrow, the 10th. If it is the
genuine desire of the House that we
must accommodate as many Members
as possible—I also feel that this is a
very very important report on which
the views of hon. Members must be
expressed, and the maximum the
number of Members who can parti-
cipate the better it would be—I take
it that the Members are willing to
sit for this extra hour.

SOME HON. MEMBERS: One day
more.

SHRI MULKA GOVINDA REDDY
(Mysore): This is a very important
discussion that we are now having.
There are many Members who want to
speak and some of the Members
belonging fo our parties are not given

Report (196¢) o7 the” 3560
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a chance, So it is necessary that we
should have this debate tomorrow.
Let the Minister reply tomorrow at
4,30,

SHRI AKBAR ALI KHAN: At 4.

THE DEPUTY CHAIRMAN: I have
already said that the Minister will
reply tomorrow. But I have in my
wisdom not given the time when he
will reply, but today we must sit
till 6.30, If the House is genuinely
desirous of this report being properly
discussed, I think the Members
should put in another hour and a half
so that we can accommodate many
more Members.

st frdaq amt (7o @) wQ
v § B oz o wF v owwg
Y = g7 faar s

=Y e g (gharar): giow
famr 1< =g fear w9

THE DEPUTY CHAIRMAN: I do
not know the exact nature of business,
the programming. But I have just
been told by the Secretary that if the
House is desirous of extending it by
one day, then the House should be
wil' ng to sit on Saturday.

SOM. -ON. MEMBERS: Yes, yes,

SHRI JAIRAMDAS DAULATRAM
(Nominated): 1 think we might sit
on Saturday,

THE DEPUTY CHAIRMAN: If the
House is willing to sit on Saturday,
then we could have the discussion
extended by one more day.

SHRI BANKA BEHARY DAS
(Orissa): We are verv much interested
in this debate and to hear the reply
of the hon. Minister, Unfortunately
the programming is so pressing that
it may be very difficult for us to sit
on Saturday.

THE DEPUTY CHAIRMAN: wWell,
tomourtuw we will sit  through the
Iunch Hour, But there is a half-an-
hour discussir» termorvow; that could
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be postponed by an hour, I hope
Members will co-operate in this pro-
gramme, There are two Money Bills
which we shall have to finish, I am
told. The Money Bills cannot wait.
I think now and then we shall have
to put in a little more work; we
should not grudge sitting for one or
two or three hours more,

AN HON. MEMBER: On Saturday
we will sit,

THE DEPUTY CHAIRMAN: Any-
way, it is for today and tomorrow..
But the House must sit today for at
least an hour or 1} hours more,

SHRI NIREN GHOSH: An hour.

THE DEPUTY CHAIRMAN:
and a half hours more.

SHRI P. N. SAPRU (Uttar Pradesh):
Madam Deputy Chairman, we have-
before us two Reports, the Report of
the Education Commission and the:
Report of the Committee of Members
of Parliament on Education which has.
sat to consider the Education Commis-
sion’s Report, 1 would like to convey
to the members of the Education
Commission and the members of the
Committee of Members of Parliament
on Education my thanks for the abi-
lity with which they have carried on
their work,

I would like, before I proceed fur-
ther, just to give you my idea of edu-
cation and I would start with some:
remarks of Mr. Bertrand Russell. He:
says that:

“The object of education 1is to
create those impulses and attributes.
which will Iead them to a life that
does not involve any violent clash
with others, because the things
that are desired are necessary for a
man’s own growth and his own
constructive activities, not things:
which essentially depend upon the:
thwarting of others.”

Similarly, I would just like to quote
Whitehead on the aims of education.
He says:

“Education with inert ideas is
not only useless; it is above alk

One
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things, harmful-—corruptio optimi,

pessima.”

I have quoted those two writers
because I have come to develop a
dislike for this term ‘national integra-
tion’, I have begun to have a sort of
strange feeling about the talk ot
national integration. I do not find any
reality in this talk of national inte-
gration, My own feeling is that
there is no right path now for that
integration. And I want to be quite
frank about it because we are going
to have 14 regional languages and we
are going to have competitive exami -
nations in those fourteen regional
languages. Now the House will for-
give me if I make a personal refer-
ence to myself. I have been an exa-
miner for the last so many years of
my life. I have been an examiner
for the thesis of Ph.D. and {or LL.M.
And 1 have also been an examiner for
the UPSC. And I know how difficult
it is for an examiner to maintain the
same quality or standard. 1 Thave
been a liberal in my mind, One morn-
ing, I find that I have been less libe-
ral. I had to evolve a system in the
evening to ensure uniformity of stand-
ards, I pity the men or the teachers
or the examiners who will be called
upon to maintain standards in these
fourteen languages.

Then, may I go on to the point
about the use of the regional language?
Well, I may frankly say that the pre-
sent system in which we impart all
knowledge through the medium of
English language, I think, is altogether
wrong. ] remember my days when
as a young boy I used to learn his-
tory in English and memorise the
books that [ was reading. I think that
does not lead one to creative activity
and speaking for myself, I am all for
a change to the regional language.
But I do not think that the change
can be brought about in about five
years’ time. I do not know whether
the Minister of Education has an
Alladin’s Lamp or whether this
Government is working for socialism,
an expression I have rather begun
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to distrust—not that I am not a socia-
list—with an Alladin’s Lamp,
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SHR]I AKBAR ALI KHAN: But
those who have recommended five
years think that they have the

Alladin’s Lamp,

SHRI P. N. SAPRU: 1 do not think
that the Education Commission has
recommended a period of five years
or ten years for the change-over at
the post-university stage., But I
think that they are prepared to go
even beyond ten years so far as
higher education is concerned.

1 think they have not recommended
a two language formula because if
we are going to be an independent
State and an independent Republic, it
is essential for us to have a link
language. Now, what that link
language should be is a different mat-
ter. Personally, I think that Hindi
may be regarded as a link language.
But I must allow myself to be guided
in this matter by my friends of the
South and not by my friends of the
North, T am not prepared to break
up the unity which we have built up
through the ages on this language
issue. Therefore, I would say
that the time indicated is &
very short one within which
this Government, with the resources
that it has, will not be able to per-
form this very difficult task of hav-
ing a changeover,

May I also say that it i3 not easy to
translate good books? You have got
to consider the copyright laws and
you cannot produce books to order.
When I think of the books that I
read, when I started my career as a
lawyer or when I was reading for my

4 PM,

law degrees, I feel thrilled. 1 think
of Blackstone, Stephen, Pollock,
Dicey, Maitland, Storey, Kant and

many others, They helped me make
a lawyer with knowledge. I read Eco-
nomics and I read History, and I can
tell you what my reading was. ] still

do a certain amount of reading. I
like to read the Guardian. 1 like to
read the New Statesman and the

Economist and similar other papers.
I want all to continue in this country.
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Madam, I am not one of those who
would banish English. I am remind-
ed of what a very great physician,
who appeared before us when I had
the distinction of presiding over the
Committee on Higher Education, told
us. He was Dr. Sathe of Bombay.
One of our enthusiastic members, a
very able man, asked him, “What
about medical education in the regio-
nal languages or Hindi?” Dr. Sathe
said, “Eliminate English by all means
if you hate it, but substitute for it
French, German or Russian; no Indian
language will do”. Well, I am sorry
to say that there was truth in what
Dr. Sathe said,

<
SHRIMATI YASHODA REDDY:
But many have no courage to own it.

SHRI P. N. SAPRU: Madam, it is
no use playing to the gallery. And
this is our socialism. I am not so
much afraid of socialism, as of the
persons who claim to be socialists and
who want to play to the gallery and
who, in playing to the gallery, will
destroy all the work that was done
by men who built up the national
movement in this country.

I am quite clear in my mind, Madam
Deputy Chairman, that it is difficult
to fix periods, five years or ten years.
That should be the ideal and that
should be the goal and we should
work up to it. But remember that
that goal will not be easily achieved.

May I say just a word about the
talk of neighbourhood schools? I
frankly do not like public schools.
Those who talk of socialism, they
have sent their children to public
schools. T have not sent my children
to public schools. I was educated my-
self in the Central Hindu College and
the Ering Christian College, But I
would say that in law it is not pos-
sible for us to do what you propose
to do, and in a country such as ours
it is desirable to have many varieties
of schools, I think educational oppor-
tunity is fundamental to economic
opportunity, 1 think it is the birth-
right of every student to receive the
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highest type of education. I would
like to have in every region model
schools where students shall be admit-
ted on merit, and I should also like to
have regional Universities of a higher
type in this country.

st RFIN qE
T T E 0

q RN ATTAT &Y w11 HHQ
qAT aTd & QEATT | agy ug A
SERCIE R Tt I would like,
therefore, Madam Deputy Chairman,
to take decisions which will help us
grow to our full stature as a nation

and which will have something of
value to contribute to the world.

I would like to have research in
every sphere of life, I would like to
lay emphasis on fundamental research,
not only on applied research. 1 would
say that our educational problems
are of such a character that I can

UF AT

go on talking for hours Dbecause I
have devoted my itime and my
thought to educational problems.
Therefore, I would say that I have

no Allauddin’s lamp in my hand to
do all the things that the Education
Minister wants 1is to do in a five -year
time.

SHRI NIREN GHOSH: Madam
Deputy Chairman, I do not know
what this Government would be able
to do in this matter of language and
education. I have sympathy for the
Education Minister, a good man fal-
len into evil company. But let me
now come to the point.

Language 1is a part of the inner-
most fabric of a man and of a definite

group of people. That being so,
languages can never be imposed on
people, The first thing that one

must seriously consider is that it
cannot be imposed by whatever decree

. or resolution or a Bill or an Act of

Parliament, It is not possible. There-
fore, I am definitely opposed to any
three-language formula, The bilingual
formula may do to some extent.
Every person in our States must have
the right to education in his own or
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her mother-tongue. And if that is
the regional language, that is well

and good. But that is the first princi-
ple.

Madam, I do not call them regional
languages because there is no national

language in India. If 'Tamil is a
regional language, Hindi is also a
regional language. If Hindi is a

national language, Tamil or Telugu
is as much a national language. This
should be remembered clearly.
So the first thing is one must get cne’s
education in one’s own mother tongue
in the different States of India and I
do concur that it should be so at the
university stage also. I am not for
postponement for the simple reason
that if it is introduced, those students
who think that they require to study
English books in addition, will do so
of their own volition in order to enrich
their knowledge in Physics, Chemis-
try and so on. But you cannot have
any education in mother tongue in
Physics or Chemistry if you do not
start it at all. Books and literature
would not be published. Things would
never come out, No research would
be done in those languages. So I agree
that at the higher stage, at the uni-
versity stage, education should Dbe
in one’s own mother tongue. And I
am quite confident that if the help of
English ig required, the students
would take the help of English in that
respect. And then, there should be
only one more language and it should

be left to the option of the student.

He should be allowed to choose what-
ever language he likes, Hindi or Eng-
lish or any other language. That
should be left totally to his discretion

or option. Nothing should be made
" compulsory in that respect. So, be-
yond that if we try to burden the
students with three languages, edu-
cation would suffer; it has suffered al-
ready. The standards of education
have gone down, And I do think that
the Education Minister, being an old
educationist of repute,
with me on this point.

Néxt 1 would come to the question
of link language. I do not think a
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link language is absolutely necessary
as has been stated by many Members.
No, it i3 not necessary. Let me tell
you, for example that in the Soviet
Union, there is no link language. There
are at least 20 to 25 regional, develop-
ed languages and education and re-
search are being conducted in t*hose
languages. There is no official link
language in the Soviet Union.

AN HON, MEMBER: The Russian
language is there.

SHRI NIKEN GHOSH: But there is
no official link language. There is
nothing mentioned in the Constitution
of the Soviet Union and the Soviet
Parliament has not passed anything, ..
(Interruption). They learn Russian
because it is the most developed lan-
guage. If Hindi is to become the link
language at all in that way, all Indians
shoulq take it up, as the people of the
Soviet Union, of their own volition
and learn it. It is not imposed. They
learn Russian of their own faccord be-
cause it is the most developed langu-
age. So if the people of India...
(Interruption.) I have no time. Sg if
the people of India of their own ac-
cord wish to learn one particular
language as the most developed lan-
guage, as the best medium of inter-
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' course and if Hindi comes to be ac-

cepted for this purpose, then only it
can become the link language; other-
wise not. I am not in favour of making
any language by fiat or decree the
link language of India. If you do so,
1 think the people in different States
have every right to rebel and revolt
against that, and they will be justified
in doing so. So by fiat or compulsion,
nothing can be solved in the matter
of language. Now I think Hindi has
become synonymous with Hindi re-
vivalism, At least that is the position
of the Jan Sangh; they have become
associated with the forces of Hindi
revivalism. You see in Uttar Pradesh
they have not recognised Urdu. Ido
not know what the position of the
PSP. is, but I am sorry that the
S.S.P, is a party to this. Should not
the S.S.P. and the P.S.P, have re-
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volted against that decision? This has
become synonymous with Hindi re-
vivalism. It is extremely ominous to
democracy. So in course of time Hindi
may become the link language, It may
become; it has the possibility. But it
cannot by g Constifutional decree, .,

(Interruption)
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SHRI NIREN GHOSH: Let me tell
you about the Constitution. This
question was passed by a few votes,

perhaps by one vote or two votes or
something like that.

SHRI GANGA SHARAN SINHA: No,
I would like to inform the House that
so far as thig official language ques-
tion was concerned, it was passed un-
animously by the Constituent Assem-
bly. The voting was only regarding
the numerals. That was in the Con-
gress Party, not in the Constituent
Assembly. Only regarding numerals
there was a voting in the Congress
Party and these international nume-
rals were passed by one vote, perhaps
by the casting vote of the President of
the Congress Party. But in the Con-
stituent Assembly, both the language
and the numerals were passed unani-
mously without a division.

SHRI NIREN GHOSH: The Con-
stituent Assembly at that time repre-
sented the Congress Party...

SHRI GANGA SHARAN SINHA:
No.

SHRI NIREN GHOSH: It was not
even on the basis of adult franchise.
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Anything adopted by a body which
wag on the basis of only 30 per cent
of the franchise cannot be a sacro-
sanct thing. That position is never
acceptable, I do think that Hindi has
the potential, but let it develop in
its own course, not by any decree, Now
even the Bill incorporating the assur-
ance of Nehru is not coming in this
session. ..

SHRI G. RAMACHANDRAN (Nomi.-
nated): You said the Constituent
Assembly did not consist of members
elected on the basis of adult franchise,
etc.,, that it was a Congress Consti-
tuent Assembly, etc, etc. Will you,
therefore, repudiate the Constitution
to-day on that basis?

SHRI NIREN GHOSH: I think jt
would not be a bad thing if we have
a fresh Constituent Assembly on the
basis of adult franchise to go into the
whole thing...

SHRI G, RAMACHANDRAN: My
question is: Will you dare repudiate
the Constitution on that ground?

SHRI NIREN GHOSH: No, that
question does not arise, It is not so
sacrosanct or sacred. There have been
18 amendments...

SHRI G. RAMACHANDRAN: Who
passed the amendments?

SHRI NIREN GHOSH: Do not talk
of repudiation. I have not brought in
that question. Do not try to Dput
things to me which I have not men-
tioned and try to score a point. I say
that no Constitution, not even this
Constitution, is sacred or sacrosanct
and I stand by it, That does not mean
repudiation.

SHRI G. RAMACHANDRAN: Is
there anything sacrosanct to you in
polities?

SHRI NIREN GHOSH: In polities,
the people are sacrosanct, and serving
them ang ending exploitation are
sacrosanct and sacred.

SHRI LOXANATH MISRA (Orissa):
You should have said Communist ideo-
logy also.
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SHRI NIREN GHOSH: So that
much for the link language. I have

-every respect for Hindi and let Hindi
be encouraged. And in course of
‘time when it comes to be accepted by
the whole people of India, let it be-
«come the link language. But I am
not in favour of any decree uand
forcing it down the throats of the
people, Let me tell you this is the
‘way to dismember India; and the
<ourse I have suggested is the way to
unite India. You are following a
<course of action which may lead to
the dismemberment of India. I sug-
gest a course of action for the people
of India to come together and unite
and voluntarily cement that unity.
But you do not want that cementing
of unity. I lay that ¢harge at your
door,

Now I come to another point. This
is about the universities. Now what
I want to say on this score is that
the universities have to-day become
4n appendage of certain politicians;
sycophants and bureaucrats are being
placed in position, In the olden days
it was different. I do not know about
other States, but I can at least say that
the University of Caleufta that Shri
Ashutosh Mukherjee built up, even in
opposition to the British, could gather
together all the best talents of India.
At that time it was not full of syco-
phants, Now it hag become an ad-
junct or appendage of certain politi-
cians, This position should be re-
moved once for all if education is to
make a new start. The Chinese people
were backward in education compared
to us. Yet within a few years ihey
have become most forward. Now we
.do not see eminent men of science and
letters from the soil of India, Why is
it? It seemg that the renaissance of
India is lost. It seems to belong tc a
bygone age. Let us remember that in
those days those who fought against
the British built institutions ang those
institutions were the homeg of new
progressive and democratic ideals. The
Fducation Minister himself was the
Vice-Chancellor of the Jadhavpur
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University which is a national insti-
tution built by Aurobindo and Shanti-
niketan was built by Tagore. Those
institutions were the homes of new,
progressive, democratic- ideas. Now
the universities have become stulti-
fying, moth-eaten, stinking. A new
awakening must grow in the adminis-
tration of the universities. The cur-
riculum should be revised so that all
progressive ideas may have a place in
the universities so that they can
blossom forth,

Regarding students’ wunrest, the
students’ rights are not properly re-
cognised everywhere. Last year or the
year before there were student trou-
bles and they swept India from one
part to the other und what was the
root cause of that? Even minor things
were sought to be controlled. They
were not given their ordinary, demo -
cratic rights even in the colleges, le
alone the schools. So I would like tt
have full-fledged democratic students’
unions with proper rights so that they
can also respect themselves. A student
of 22 became the Prime Minister of
England. They must have learnt to
respect themselves. If self-respect is
denied to them, how do you expect
our children to become eminent scien-
tists or brilliant scholars in this atmos-
phere? You want to mould them in
our corrupt, backward ideology an.d
stifie them in every way, This posi-
tion should be taken note of.

I have come across certain institu-
tions run by foreign missionaries, for
example in Darjeeling, where every
student is made to kneel down an.d
pray to Jesus Christ. 1 suppose Ir}dla
is secular and I wonder how things
can go on like this. Are we wedded
to secularism or religious schools? ?f
religious denominations run the%r
schools and if they inject the reli-
gions into them, whether they are
foundeq by Vivekananda or Rama-
krishna Mission or Bhart_lya ) Jan
Sangh or foreign migsionaries, it is
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against secularism. Religion must be
completely detached from educational
institutiong and it is an infringement
of the secular character of the Indian
State. This practice should be stopped.
Neighbourhood school idea I support.
About finances, wherefrom will you
get finance to develop education? I
do not know whether our Govern-
ment would ever sanction the money
in 5 or 10 years, Why is it that Mem-
bers said that 5 yetars will not suffice?
It is because of that. They talkk of
everything like democracy, secular-
ism, socialism etc. which they never
mean but they do not mean to do
anything to improve education and find
finance for that. That is the position
of the ruling party and the Govern-
ment. I do not know if these ware
pious wishes. I would very much like
that compulsory and free education up
to 14 years and within 5 to 10 years if
India is to go forward, and to provide
a base upon which a whole new gene-
ration can be reared, a generation that
is progressive, democratic, that has
the courage to win new worlds and
new unexplored regions. I do mnot
know whether the Minister will be
able to do anything but if he will try
to do anything, we have every sym-
pathy for him,

SHRI JAIRAMDAS DAULATRAM:
Madam, let me first of all take up a
second or two to express appreciation
of the labours of the Education Com-
mission and of the Parliamentary
Committee and, behind all that, of the
Minister and the administrative
machinery of the Ministry. They have
tried to deal with a very, very impor-
tant question, a question which should
have been dealt with twenty years
age. When the nation got its free-
dom, one of the basic questions which
should have been considered, decided
and implemented was the question of
education. I do not want to go by any
definition of education whoever may
be the authority. We face the pro-
blem of training our nation along cer-
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taln “ines, and of developing in the
individual units of the nation certain
qualities and virtues which are neces-
sary for the building up of the nation
and the progress and welfare of the
people. Education becomes an instru-
ment with which to achieve this pur-
pose. Whatever other purpose edus
cation may have, I am not so much
concerned with it, I do not want to-
follow any book, any dictionary or
any definition by anybody, We had:
other tremendous problems facing us
at that time but it should have been
possible for us to attend to this also.
And we have, missed the bus almost.
It should have been possible for us
then to set in motion a line of action
to be implemented so that the young
men of to-day’s time would have
been the product of that type of train-
ing. We did not do it and now we
are trying to deal with the problem
in the middle of the stream with in-
creasing difficulties to face. At the-
same time what I feel is that in dis-
cussing this problem in Parliament.
the problem which has so many facts,.
a problem on which there are vital,
basic, honest differences, it is not
necessary or desirable to come to any-
formal, concrete decision on any par-
ticular proposition here. That is why
the Minister wisely has put before us.
not a motion for voting but a motion.
for consideration and at the end of
this discussion ang this consideration,
the Government will be in a position
to formulate a line of action which
also has to be elastic to meet the
needs and views of the people as they
become apparent, One thing which
we know but which we are not, in.
my humble opinjon, constantly con-
scious of, one thing which we do not
ordinarily act upon, is the basic fact
that Indig is a nation of a very com-
posite character. We have so mfany
races—Aryan, Dravidian, Austrlc,
Indo-Mongoloid, Anglo-Indian, Indo-
Furopean, various races, various lan-
guages, various cultures. And it Is
this huge country which we are ex-
pected to govern for the welfare of
all. In a situation like this I think
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the unity that is possible is not a
unity through this or that language.
The unity that is necessary and possi-
ble and lasting is a unity of hearts.
There was a time in our freedom
movement, some 30 or 25 years ago
when we almost forgot whether we
came from this or that region and we
adopted new ways and made changes
in dress, and learnt other languages,
all under that emotion of what I may
call a real unity of hearts. When we
remember that picture and when we
see today’s picture, we cannot but
feel very very sad. And this huge
task of reconstructing that unity is
now being faced by us and by the
Minister of Education through the in-
strument of education,

I would, therefore, suggest with
great humility the consideration of one
basic principle for our country and
the adoption of that principle and the
implementation of that principle in
practice. We must in each area divest
ourselves of what I may «call the
majority complex. In each area, in
each territory, in each State there
is a strong majority complex. The
majority feels that this area is ours.
The majority feels that the minorities
are something else. So the majority
functions in such a manner as to make
the question of minorities a problem.
All the problems of minorities are the

result of a certain complex Which
the majority has. What I say may
be unpleasant to some, but this is

my honest feeling, It was that majo-
rity complex which led to certain
developments years ago tand we our-
selves with our own hands rent the
handsome saree of what we call
Bharatmata and split up Madras into
two—Telugu and Tamil. Many things
happened, many sad things happened
and the nation surrendered to them
and there have been rentg after rents,
We have torn out the saree of the
country and today we find there are
so many rents and so many tears that
we feel the need for something to link
up those rents, something to unite
the saree again, to make it handsome,
pretty and useful. Therefore, I appeal
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to the majorities wherever they are,
and to the total Indian majority, that
we must deal with the minorities as
members of the nationa)l family, We
have not that consciousness that these
are our co-members, the members of
the national family in our area. As a
matter of fact, the majority is the
trustee of the minorities and the real
test of India’s nationalism is that the
majority should be trustees of the
smallest minorities in the country. It
ts only when the majority feels like
tnat and functions like that that our
nation can really stand united. Then,
language question or no language
question, the nation stands united.

That does not mean that we do not
want a common link and that we do-
not want to use a link language. We
must have a commop language. If I
address a letter in my language or
Hindi or English to my friend, Mr.
Niren Ghosh, the postman would not
be able to deliver it to Mr. Ghosh
because the postman would know only
Bengali and he would never have
learnt these other languages. Unless
there is a link language available to
us, a common language, how is it
possible for thig country to function.
as one country? If may be that cer-
tain people are interested in divid-
ing the country. 1t is possible that
it would serve their purpose to have
greater and greater regionalisation,
greater and greater division so that
each area may shape its future as it
likes. It is a dangerous thing if we
do not have the feeling that we are
all Indians belonging to one natjonal
family.

With these preliminary remarks I
will now deal with a few concrete
things. In the context of this majo-
rity feeling I would refer to what has
been said in paragraph 10 of the Par-
liamentary Committee’s Report. On
page 3, para 10, it is stated:

“Classes I—X: The parent has
a right to claim primary education
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in the mother tongue of his child.
Every effort should be made to meet
this demand.”

In my humble opinion this is wrong-
1y out. There should be no question oI
waiting ‘for a demand from a parent
and thepn to satisfy that demand. As
you see, it is laid down in our Con-
stitution in article 350A. which was
put in later on in view of develop-
‘ments in the situation in the country:

“Tt shall be the endeavour of every
State and of every local authority
within the State to provide adequate
facilities for instruction in the
mother-tongue at the primary stage
of education to children belonging
to linguistic minority groups;”.

1t means that the initiative has to
be taken by the State because the
is dependent on the right type of
the national family. Hence, whether
it is Uttar Pradesh or any other part
of the country, they must, of their
own accord, in the neighbourhood
where the minority is living, set up
schools for the minority language.
“Therefore, 1 suggest that when the
final decision is taken, it must be put
children in my arms and lifter it high
less in terms of what has been laid
down in our Constitution. .

Then there is another thing in the
same paragraph. It is stateq on

page 4:

«“However, it is desirable that a
pupil should, before he completes
his school education, acquire some
knowledge of three languages—re-
gional language/mother  tongue,
Hindi, and English or any other
language.”

Now let us take the case of Kashmir.
In Kashmir Urdu is the official l.an-
guage, the language of administration.
The Kashmiris speak it and the mass
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of the prople learn it ip the schools.
Then they must learn Hindi because
we are trying to use it as the official
language. And then it is said, they
can learn “English or any other lan-
guage.” Thus if 3 Kashmiri wants to
continue his mother-tongue, he must
give up English. If he wantg to
learn English, he must give up his
mother-tongue. For the next 15 or 20
years there will be a demand for
learning English, Whether we visua-
lise it or do not visualise it. This is a
fact of life. Now, what will be the
position in Kashmir? They must give
up their mother-tongue before class X
and take to English or take up the
mother-tongue and give up Eng-
lish. Therefore, I feel that this
formula has to be further con-
sidered. Take the case of Maha-
rashtra. In Maharashtra the language
of administration is Marathi What is
going to happen to the Gujarati-speak-
ing people, to the Punjabi-speaking
people, to the Sindhi-speaking people
and the Marwari-speaking people?
There also they must learn Hindi.
They must learn Marathi Then the
third language will be either the
mother-tongue or English. Thus they
will give wup the mother-tongue
even before they pass their school
examination. This, in my humbie
opinion, has to be reconsidered and in
reconsidering it I would love to dis-
cuss with the hon. Minister how this
can be redrafted.

And then there is the provision for
adequate safeguards for minorities.
This must be spelt out properly. I
understand that certain details are
being worked out But it is desirable
and will be in the interest of smooth
working to have these details discuss-
ed with the majorities and the minori-
ties. A small meeting of the repre-
sentatives of the majorities and the
minorities should be convened so that
these details can be worked out be-
cause everything depends on the de-
tails. This formula of adequate safe-
guards cannot, in my humble opinion,
by itself satisfy the situation.
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Then I come to the fundamental
question before the country. This is
also linked up with what I said at the
start. We have many schemes, econo-
mic schemes, agricultural schemes,
industrial schemes’ schemes for edu-
cation, culture and so on. They are
very fine schemes, finely thought out
and considered and we have to fin-
ance them spending crores of rupees.
But who will carry out these schemes?
Unless the proper human material is
there which is going to implement
these things we cannot get the results
that we want. If a Japanese workman
is able to produce six spectacle frames
by one stroke and the Indian can
make only two, if the Japanese work-
man capn manage twelve looms at a
time ang the Indian can manaye only
three, then there must be something
wrong somewhere. I do not want to
give more illustrations because time
for it is lacking.

Now, may I, just to lighten the
serious mood of the House, relate a
story? It will show how our progress
is dependent on the right type of
teachers. I held @ certain position in
Assam and I made it a point to get
close to the local people. Whatever my
status, I visited a local primary school
and went to the lowest class and just
to show goodwill and good feeling for
the local people, I took up one of the
children in my arms and lifted it high
up just as I would lift my own child
and the child looking down smiled at
me and I smiled back and the teacher
was very happy that I was pleased
with one of his boys and I had taken
him up in my arms and the whole face
of the teacher wag wreathed in smiles.
1 suppose when he went home he must
have narrated the story how the
Head of the State came, how he lifted

high up one of his pupils in the class
rooms. After a week or two or three
weeks—this was @ local school—I
went to another school that was being
run by the Roman Catholics, Don
Bosco School. There also I went to
the lowest class. Khasi children were
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being educated there. They are the
people who belong to the Hills, And
I always made it a point to be as
close_ as possible to the Christian com-
n‘lu_mty of Khasis. Whatever their re-
ligion they are Indians, They had
been under the British rulers and I
wanted to come ag close as possible
to them to make them know and feel
what the Indian rulers are like and
how they treat them. I went to this
Khasi school and there were 30 or 35
children spread out in a semicircle, all
standing, some rich, some poor, some
mid#e class but all clean and neat.
Some were wearing cotton, some sikk
and so on. There also I picked up a
small boy, I lifted him up, he smiled
at me and I smiled back. But then
something happened? The teacher, an
Engish girl of 25 or 28 years came up
to me and said: “Sir, the other child-
ren will feel jealous. I have got fo
create in these children a sense of
fellowship, a sense of comradeship a
sense of equality and co-operatio;L"
She said these children must not have
the feeling that any boy is more
favourably treated, She wanteq to
create that kind of atmosphere. I
immediately put down the child and I
learnt one of my lessons in education.
The teacher must be clear about the
objective; what is to be made of the
children, what type of character
should be built up, what type of men-
tal make-up the children ought to
have if India is to grow rich, if India
is to grow prosperous, if India is to
progress, if India is to be united. I
therefore say that the training of
teachers is the basic thing in all these
schemes. The whole thing will go
to pieces and we will not get the re-
sults unlesg proper teachers are there
and my cheapest remedy for getting

proper teachers is that the training
institutions where these teachers are
trained must themselves be gtaffed by
competent trainers. I would get the
pick of men in the country; I would
get the pick of men from any part of
the world. I do not mind it because
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many countries send for foreign ex-
perts. We also had them in this Edu-
cation Commission. I would get the
pick of men and I will try to have as
many training institutiong as possible
in the country and concentrate on that
as one of the basic fundamental
schemes- -the plan to train our tea-
chers pruperly.

Secondly I would always make the
Headmaster’s post a selective post.
The Headmaster leaves his stamp on
the school. It is he who, to some ex-
‘Ment, moulds the attitude, controls the
functioning even of the teachers.
Therefore the Headmaster's post and
the training of teachers, these are
basic fundamental things.

I do not want to take more time;
only one more minute., Unless we take
steps to educate the coming generation
on certain lines—I am talking not of
political lines but about the make up
of the mind and the qualities that are
needed like self-confidence, spirit of
co-operation efficiency etc.—we can-
not get results. After all, Germany
within a few years was able to raise
itself up from the ruins of war, why
should it take up 20 years and even
then without any substantial progress?
Look at our roads. Who makes the
roads? The people who make them
have received primary education but
look at the manner in which our
roads are made. There is lack of effi-
ciency, integrity and honesty ‘at all
levels. Every one of us has faced the
ditches on the roads. I am giving that
only as a small illustration; there are
many such illustrations. We must
create a nation of efficient and com-
petent men, That can only be done
if we train them properly; that can
only be done if we properly train our
teachers who train them; that can
only be done if we concentrate on
these basic factors. I have mentioned.
That is all I huve {0 say.

Thank you.

[ RAJYA SABHA ]
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5 AIEsAT @I guawafr
HEiET, a8 aer e faow # oA
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TEEFAT & | WTY ugw ar F g
frazg Fr wmn g fr ag Y o9-
FOA FWET &, g T I AU
3 TR 919 WRE 9T GT A FE
FT ferdt e & g s grar 2
Ty fedr 9T Mg F 37 w0
spfit &1 Wt &, T A3 7 ag
fram F<t & AT 7L A v
OF a1 s 19 a1 g B g7
F IS | T T ZF AT 7 WY qow
agiag & 7

gafan & Fgar = § 5 oy o
QFAT FHAT a9ET TAT AT A
TF TE=AT o 71 36 97 § oo fa=re
HRT FTAT FATZAT § A IV TR FgeT
I g\ ag Bt = Y e & B
39 FHEM ® AU, w9 T e
¥ wgrqedl 71, fagi 1 3w % afafy
F faw =0 T\ WREe &Y qme
A F aeel F AT w@, b
Tt ARz & §a9 F faum
@ Ffagw & 9@ faa @F  foear
Ig SAFT 9T WAWIG FL v
g raaragrgata g ! @ e §
o A A ¥ qiew, gard sg
T #5353 qfer 5 gmd w5}
IS FAAT qEpq & a foReAT gAd
frarmar & 7 g9 AT AT & |
fFar Sw & sk 9T gw woF
Ty 1Y @ F a7 gy et |
Y BADAT T & | T AL AIET
F Gy A 39 a8 & Ay 5y 9 &
Y T ArAr 7 Far gd9 AT 2,
e §ged ) # ag frae o
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FrE W1 At sﬁﬁrmmmgg
g =er,  ar sEsr fond
framor &7 Fa1 grew gwem, dE H
Fg TFAT g

A T A g @Al AT §
o7 agd qaeR & wena § Mo
Ffrms w1 foe o< faame v & fag
g0 g3l 9T Juferd € gw =
T A T & AR A A gW 9AW
ot € FT qFd § | Tg T b
FT AT & AR Y AT A v
g S FF mEMT W OTRA
% &fe 7 3g fady fem 2
7% few T 3 @ & & A
Tz 3q & B fer o w1 wiasg
ISTAT AET §, TE TG AZN IT G
g, argar gEg #Y JAr A5 I3 &
7 & ag MAAT § AT A ATAFT =ATRAT
% fr @ tmwwr ft fas d@w 3 fowd
WA AT, SANTAT T AT A
FLT L, qG AT & 1 FHT A AT
2 T wrg Y wmor #Aw o 7 wAIR
WIOTAT AT & ARET TG g,
AT FT qATH & AT, AV AT TGS
qT HUST WIYT F9 gHAr 4r 7 F
Tg JAAT W qBAT TR § 5 3Ty
TZ WIRAAY F) WINT 7 417 @y
A7 9T ITY ARG F T T3T I TS
FT TG 47, § &0 T AT F7 AHA
o7, 39 AW & AGT FAT 4T 7 IF A0
ST G A AT AT FAT T SHAT AT
wafqg wmr o 7 FEO ™ W
AT 7 ot 7 gamfaa fawe-
faarerg &¢ wrar a7 Y 7 FAT I
WOT SWaT &7 WIEAT T o Hel
ot 7 9° gag Y st ot ag et o
HTAT FT FAE o7 W FG FAr 4
HIEY & L AT AR FEd § s
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feedt oy . A1 fadg & s
fedt and §, a8 & smar § o A
et & famfaa Y &ar g2
Fgnaa g Fag wamarguta 2 f
TgE @Rl A W FAEEAT T I
W # wepfa #iv I9FT Tvgar w1 Al
ARAT | TF AW FT A FT AN B
fe g w@amewt ¥ o guar qesfa
YET & AT WG AT WTeET &)

g THAT |

[T JU @ a1q &1 afay 7w
st fafeedy &1 & & difew %
a7 fraat agr g § fs el gaiaa
frfaedt wregad &1 (o & @49 #,
safr depfs & 999 v #@ gasy
qETT & €T § 98 T99 qeAl IF 7D
#El & AT AR W G F1 WY a9A
%7 | H aqaw oAy fefwes o
FE AN FLAT /G A@ar g, bEa
# ag agAr aigar g f o foverr
38 w9 AAE g0 & SR I HY
gopfa , qvqgal A7 SqGT F7 HATT
F1 afgarar o {7 39 awg &1 F2w
SIAT | T AT FRAW WS § Ay
TF 9ET FIW g AT 3EA 9B HHAGT
faatr, 394 F1% 943 7&f & a47 9

& FAUIT A7 ATfvAT F71 977 9GwdA
e EHIT |
SHRIMATI YASHODA REDDY:

The Education Minister must listen to
him. He is praising you; please listen.

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
(SHRI BHAGWAT JHA AZAD): We
heard condemnation also. We have
heard praise and condemnation, bothi.

SHRI TARKESHWAR PANDE:
I am praising you also, Madam.

Report (1967) of the 3084
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UF q9IgS €RA F FAT g
gggaTafa wEkaT, qF @wl FIT,
& 9rgar g 63T ET ¥ 93 31 9™
Q& "a3 a5€q 41 g9 & 380 ], faq
aug gt #1 fweqr ofsgs &\ "
g2 MF AT AR TT AT X
T A AZY, 1952 { HRANTT §
geeml & A afwa w1 89 93T )
qd@ 98 wer 378 fa@rs ggar § 6w
qfmre &t Y, &g &A@ o, w1
wtag & wrfis v owmar & 1 faedy
safxaat #1 & 3@an § & afeas &w
#9g 1 %@ qEvge oA & farg
FA GV TN framfs & @A,
ST @I I & qyw &, v fady
frar & g3T gamg g1 _SAw faar
IgF AW F F W SR IA AT
q1 T9AF faamdis « W) g w1
ag wfgen &t a3 §, AR &1 g4y,
& o qwrvr faardis wY @fawt § |
F A 6 917 7 9 93 7% A1 Tfeww
A F quFT 7 43 1 78 9fewa
A A g a8 g a7 9T gF F5
g AR 98T Il § qADT T
gifgd |\ #AT smefadi wY ag g
g\ ST AN aEISaTs HT 9IS &, ST
SAAT FT AT F, ST FAET AT AT
F qgART & T TAFT TAT @A
g FY AT 2 | ITEW @wT H
WIF  |HT TG TET FT JGAl
g fv ag 9t =rgfre 9mg =
gar &, za¥ fawtor & fra = grr q17
M TN JIGT TF, THLOT TRHEA,
At fagsmase, g AEa T,

qg AT §fSy wE  HigH  AEE,
qfes Mifrar age, Wiy [EnAw
gre Ee, A9 ¥ fadr 7 ofsew e
FT qF AT 3QT 47, | A arg &
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femrfar & 1 g 5 s A9 7 ArAGT

& ..
DR. ANUP SINGH (Punjab): What
about the late Prime Minister?

ot qrEAwT qi¥ ;. gER T
qrzA Fafarex fermm & et afsew
A TN R |

st aEn ([F o STF A
q afeda exa wag ¥ |

St qrebmaR qi¥ 39 39 & fey
gfeets o v g )¢ ¥ fegwm
# gt 38 TAF 419, $To TATFT
o Wi g&w, 7 fady o1 ufemm
Th ¥ G 9¢ ¥, TR A W9Z 4
frr e & gw A AT 9gd £ o
¥ Fifemy shaw § 9% cud shhea
q Izt ar avaE w@arg | ue fagr
e, g@TT g fag, gedma) a1 Ak
I AGY WWTE, foRia W
TRy F1 qEaT wgTE d w)
THT AFFEAT T 9T AN oy q 9w
TET AT, ZAFATE (eTralE F oA Ay
¥, 7 fady afsqs oha & faamafl @
¥ ww qfsas oA & 95 " 3aA
T E g fmran g ?
gar oeg¥ fafem wramT @ &, SoRl
gF agaId |

“gfacs, s s Ao fadya
ot foerr 1 9397 § AW FIE g
forerr 21 3gvw Ad

TSP HASAT 9T %7 gedq
FLE §, AT Weg IAF AW 4 AT 3T
qEAr F 0 Tg wHET W oadr
I9% ¥ OF BT TR 97 | IgR
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g% =Y & ¥ gy oA Srgar; aits
garv gfess qan, waT aig F o3aET
faaon &g faar & 1 gEer ST
oF Gy wHE adr O "R Ay
ZqEY AeAr A1, I8AF I TeFH q
¥ fear o awafas Awga T @@
F 1 Fied & AT gRA qG AT TS
37fg Fam wmear § fo d 19 awe-
arat miAT & meda, =7 AT SAaF 93
F gsr gaTrEtdy ot F o A
AT FeT £, T TIN EEEy ¥ AW T4-
9 & qeae, A7 G IEE 9T ¥ |
IT qIH ATH IWH § HIT TAF ERATEAL

At vifea g0 A
—QramT) a'gT EfﬁT%ﬂ, f\g“?a'} Wiﬂ' 3

ag |1FT ArAferee AET 47 AT § AR
gegay F & 3w aX v 99 a%
fegeata #1 &% T 977 A8 WF
a & fr fedt w1 oA @
fivar w1, g9 9% AAAT TIAET A
W@ 9 quy &9 waw !

& WYL AT G At § 1 ALy
Mg T A § BT HI AT
AT g7 maEr ¥ faa f S
WGP & ITI07 &% & | ¥ 99
FHeT 5T 2 |
SHRI CHITTA BASU (West Ben-
gal): Bhojpuri is not Hindi?

A AWE@L qi3 :  Bhojpuri
is not at all Hindi. WS gATd
wiy W § 0 # W99 FRA g
fr g feqar asT gar T @Ti 2
WX AT Efagr WIag 19T
ST, ®at &1 zfa‘grq T g g wr
gfagra, a8 wregad &1 e gfagrd
i zaw waad FE AWM 8/ AT
g g wiw § ! @y WEE
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33w &, ol & g7 @ 9 §, JE F
Ja TR g7, o AT qGIgR AT
g A gh,  SEWEw  ATE
ST I AN ST, TGA F FAEA
FT ATH HYT AT AT, T TFR IS
TS A N GT g¥ | g SW A
#1 85 faar fr gurdy sy oY &, WA
39 9% WX WIUT & We 9T g9 4§ FX )
A el &1 e fFar e @
gl wwe fEm? s zafan
wHEw  frr 5 arwSgaRd
HEA gAY Y o1 ! Far
iy e frar 6 g9 98w
F g w0 s & 7 A wmian
@ fegr fa afma, §Eq
AT A FAg & gH faw A7
g7 S @Fr GET oawea € 9%
T AT FWTE | ZW UG AW
oA ag a1 f5 W1 gRR ST
TTHRAT FIAT 8, SHF FAC &FT &
ag T8 AT & fF 5w o gw wea
FT R My gamF am § 1
g arnsuETEr wEeaEn 8 9f@ 8,
FLF forl & QG 9@ w F )
TH AR & % Ireaay A7 oF W
oy g & AW A
HEF-9ETT &1 A 9§ AT F4H g
T g ! g @ e g &
ggaens T fgear qiea ¥, @ el
F @ gl om &, qRaEd § 1 &w
T ¥ OGN § wEw W OW &g
TR H A E, FOF wS aferor &
TERT HTE AT faTwe T AT gt
» §) agg w9 oW ¥ AR
3T THATAT AT FHFAT 2 |

# s faa w1 wEw § & e
a3 o fogmr wdfm X, R
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FI [T AEAT B IFT FL AW famg
FE T AGAL &Y o, aY S ww ug
o 7 ey 5 et 59 3w 7 fas
T g B 2@ 2w 4 e W g
AR dfage § W fmar @ AR
IT 9T FHFI q@AT AMEA | ST
FT HATT AT, AH FT HATT 9T AT
Ig qAfaT 6 39 wgaw & qung ¥
¥ @9 a6l 9% W @E "9l
g F GF |

sfmat @i [ 2 FR
frasr 2 ?

o AT 918 . FHL TR 8,
ST 39 HiTY T F HATTF 5, AR @ |
ag I swd oy & fF e &
arg ggiv fEgwEre frar, W@ &
ary fgware fHar |

(Interrupti on)

@ T ¥ fae oW & Fgar
HEAT § AR IEF 4E F g #W
TAA 1 ATFT FE AW AG g | ®H
F AT FTE 7w GLHIT FN AT
FIT & X ITF BIE-BIE A ST §, ITHT
WiST FT § 7 &M, WEIH, W,
A7, ¥ wife @ woe Wt #
T WX FAH gUAT FFFYX T |
W AW F R TF QWD FEAT
Fifgr AT ag 9w wr AU g
gFdlt & ! & UF SI@IT HIUH
¥z AR WS AR A FHIA F A |
FTTHT F1E G AL Z | HOTHT G
§ Ao wifgy, Amem @1 qR fom
i gem &1 guet & 19 awm W
qE g ) W WET aF el g, A
qF a7 Ad 3 aF a@gq a3 awifrw
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¥, A F R e F agt W A
TR ITH B AT Fa | TS TS TAH
TAT AR 99T g & T AU o) A
391 AW &fEgl w1 v faur
St wefaal Sa% agr 95 FA¢ § @
g @ S fF 98 O @ 39 8
ITHR! AT A ATEHC F AT AGT H B
far | g fem o9 wgdvFA S &
frae, @t Soa Far 3T, o 99, wa
- FI I ITH I@T | 74T @7 ?

G fF 3 AR T AT o
Wi g IR el ¥ g 5Tt
MM g7 @ & ¥ @y ;&g
det ! zafre A oo fewm fR @
TAHT &7 GAF §, A qF T Aofddi
SPifer T3 A 9T ST AR e g,
T €1 Ay, s g S ey
¥ g & TR0 danw Tand § gl
g | azfy wdaar & g oy @9
frar, @ femar, afaem e, afsw
TAET & AgfE owoEr A gE
T & sl AiE e, SR AT
1 Iurar Aifeg, I ag WRE O
T, AT G, 3@ AW 1 Afasa
Iswad grm 1 9 fgve, sowrar
SHRI G. RAMACHANDRAN:
Madam Deputy Chairmar, it fills my
heart with hope that on the subject of

4

education there is so much consistent
interest in the House. I have seldom
seen any other subject on the fioor
of this House exciting such profound
interest as this subject. It is not
merely education we are discussing.
We are discussing the report of the
Education Commission and the sub-
which Members of
Parliament joined together to write.
The first question I would like to
ask the Minister of Education is this,
Where there is a difference between

sequent report
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the recommendation of the Education

Commission andg the report of the

Members of Parliament, which would

gain precedence?

SHR: A. D. MANI (w.dhya Pra-
desh): Members of Parliament.

SHR1 G. RAMACHANDRAN: Mr.
Mani 1s answering for the Minister.
Maybe some day Mr. Mani would be
a Minister himself and he would
answer it more authenticaily, But let
me get on with the subject. I have
carefully studied this report having
given thirty years of my life to this
subject of education, and having been,
since independence, from among ihe
tribe called the Gandh.ans, the one
person who has co-operated up to
the hilt with the Government in edu-
cational reconstruction. I have taken
a deep interest in this report. In
fact the Commission sent for me
thore than once and I hard very
happy discussions with the * ommis-
sion, I wruld like to divide the few
things; 1 would like to say under
the following heads:

The statement of objectives which
the Commission has given; then what
~ the Commission has done with basic
education; then I would like to touch
upon the language problem for a
minute or two and finally my passion-
ate hope that there would be imple-
mentation—I will come to that at
the proper stage.

We have had this very distinguish-
ed Commission and in Dr. Kothari,
who was the Chairman of this Com-
mission, we had a man the like of
whom we could not have found for
the Chairmanship of this Commission.
A man with a great, oper mind, I
have never found him with a closed
mind. I studied the objectives as
stated in the Commission’s report in
different places and put up together,
and so on. The statement of the
objectives covers almost every single
aspect conceivable of the subject. I
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I were tempted to use a puetic ex-
pression, we get a many-splendoured
statement of the objectives. That
makes me more and .nore afraid
about implementation. I know some-
thing of implementations that have
gone on or not gone on the Educa-
tion Ministry but I would deal with
it later. But for a Commission to be
charged with framing the entire
scheme of national education, it was
too big a job for any Commission
and even for this Commission. From
pre-primary to the University was
the vest area they have cavered. It
was too big a bite for any Commis-
sion however distinguis‘ned, angd some
of the over-statements and under-
statements and some of the omissions
and commissions are ail due to the
fact that we have charged one Com-
mission with the entire task of giv-
ing us a programme of total national
education. There is perhaps nothing
new in this Commission’s report, I
hope the writers of this report wilt
forgive me for saying that, because
there is hardly anything which is in
this report which has not been said
in other reports. We have had first-
class reports on elementary education,
on basic education, on secondary edu-
cation, on uuiversity education and

on innumerable other aspects of edu-
cation.

AN HON. MEMBER: On technical
education.

SHRI G. RAMACHANDRAN: Ves,
on technical education also. What
this Commission did was to put them
together, to piece them together into
a many-coloured mosaic, as T would
like to call it. For this, great credit
is due to this Commission, and for
a long day to come I think the report
of this Commission will hold the
field as a classic on the subject of
éhijectiver » (d methods. I am deeply
concerneg with what this report of
the Commission has to say about



3093 Report of the Educa-
tion Commission
(11964-66)

[Shri G. Ramachandran,}

Basic Education, and this is what
the Report itself says:
“We believe that the essential

features of the scheme are funda-
mentally sound and that with neces-
sary modifications these can form a
part of education not only in the
primary stage but at all stage in our
national system. The essential prin-
ciples of basic education are so
important that they shouid guide
and shape the educational sysiem
at all levels. This is the essence
of our proposal and in view of this
we are not in favour of deciding
any one stage of education as basic
education.”

Could there be a more magnificent
tribute to Basic Education than s
contained in these excellent phrases?
Basic education is not to be confined
to the elementary stage as it original-
ly was when Gandhiji propounded
basic education but the entire system
of education in India is to become
basic education. ‘The principles are
to permeate the entire system. Let
me begin my comment on this para-
graph by saying that I have known
the phenomenon of damning g thing
by faint praise but I have hardly
come across the phenomenon of damn-
ing a thing by high praise like this.
Not only elementary education, not
only secondary education, but ccliege
education and university education
should accept the essential principles
of basic education. I am willing to
challenge anybody on the flocor of the
House to tell me what are really the
essential features of basic education.
T have done this work for many years.
I was Chairman of the Basic Educa-
tion Assessment Committee which
went round and gave a report to the
Government of India. Somebody
talked about public schools, T was
privileged to be Chairman of another
Committee which went round, saw
‘public schools and gave a report to
the Government of India. So T am
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not talking in the air. What is the
core of basic education? Let Dr.
Triguna Sen deny this let any-
body deny this; the core is edu-
cation in and through productive
work. If this is not basic edu-
cation, then nothing else is basic edu-
cation. The Education Commission
has said that the essential principles
of Basic Education are 0 good that
they must permeate the entire scheme
of our education. But as you study
the details of the Report, there is
nothing of this kind in the proposals
practically speaking. They have in-
vented a new term ‘work cxperience’.
A couple of Dbeautiful words ‘work
experience’ instead of ‘work centred
education.”” The difference is funda-
mental. How is this work experience
to be gained? They say that this
work experience shall be gzined in
many places, not merely at the
school, but in the factory, in the
farm, in the home, wherever probab-
ly productive work is going on. We
attempted something like this in what
was called the Rajaji’s scheme of edu-
cation in the Madras State. I was
then the Educational Adviser to the
Madras Government and the respon-
sibility for putting through what was
called Rajaji’s scheme 2f educalion I
took up on my shoulders on behalf
of Rajaji. We ran up against tre-
mendous difficulties in giving work
experience outside the School. In
Basic Education it was laid down that
work should be inside the school.
productive work inside the school, as
an integral part of the very education
in the school. Now, work experience
in the workshop, in a factory. in 2
farm, in a home where the craftsman
is sitting. is simoly too much soread
out. Tt is so delightfully vague that
it can never become a realitv. And
what is that time siven to pain work
experience? Twan maenificent periods
in a whole week. Can anvthing be
a greater mockery of Basic education
than this? There were twon periods
every day in Basic education for pro-

ductive work.
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The second essential fecature of
‘basic education is to correlate work
experience with learning. Now, cor-
-relation has gone almost towaily over-
board. I knew that it would go
.overboard. I talked to tne members
.of the Commission on two occasions.
S0 here are the two inost essential
features of productive woik-centred
-education, instead of book-centred
-education. I tell you, the whole of
the present scheme is bringing back
«education nearer te a book centred
-system than to a life-centred system
or a productive work-centred system,
"This is totally different from basic
education. This is mis-directing basic
education, misinterpreting basic edu-
«cation and using fine phrases to cover
-misdirection. I have said this to
some of the members of tha Commis-
‘sion privately; I have said this ar
public meetings and at an Ali-India
‘Conference on the subject, and the
‘findings of this Conference havs been
made available to the Ministry of
“Education. Just two periods a week
for work experience, and work ex-
perience not inside the school, but
spread over all kinds of places where
work is going on. And in these two
‘periods per week there is also social
service, this, that and everything
which could not be put into School
-work. I wish the Education Commis-
sion had said, we had luoked into
the who'e thing, basic education 1s
impossible for many reasons or any-
thing like that. And sometimes, Dr.
“Zakir Husain is aquoted as having
-said that basic education has failed.
T tell you that this is a lie-spread
-about him and about basic education.
It was I who went to him for a
message. It was he who gave that
messase to me when I was presiding
over the All-India Basic Education
Conference at Pachmarhi. What he
said was. we have nearly lost basic
education because we haye not work-
ed it sincerely. and rather than hav-
ing this false basic education, let us
ston it, then some day the reality
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will come back again. That i, what
he really said.

THE DEPUTY CHAIRMAN: Your
time is up.

SHRI G. RAMACHANDRAN: 1
wil} hurry through in a few more
minutes.

SHRI A. D. MANI: Let him speak,
there are many points.

SHRI G. RAMACHANDRAN: 1
will now leave my special subject of
basic education. I only end with
this challenge. I ask anybody on the
floor of this House, anybody in the
Government of India, to give me 20
to 30 people who are concerned with
this matter but who have different
opinions about basic education. If I
can talk to them, explain to them,
tell them what basic education is, I
will get them to my side; all the 30
will vote for basic education. I have
done this at International confcrences.
People from other couniries have
solidly voted for basic education. And
yet we are now throwing it away in
practice,

Now let me cometothe language
question for a moment. Ultimately,
it seems that the situation is deve-
loping something like this—the mother
tongue plus Hindi in some areas and
the mother tongue plus English in
some areas. This is the n ost dan-
gerous thing that yoy can have. Ulti-
mately what will happen is what is
happening in Canada between English
and French and what 1s happening
in Belgium between ths Flemish
language and the French language.
There will be two indias—a mecther
tongue plus English India and a
mother tongue plus Hindi India. We
shall be breaking up this nation
once again. If you do not have the
courage to ask people {o learn Hindi
compulsorily, then have the courage
to ask the people tn fearn English
compulsorily—one or the other. The
Government is evading the issue. - %
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am entirely with the Government and
with the Minister that the medium of
instruction must be the language of
the people, the regional language
from the bottom to the top. I do
not think there is anyobody who will
differ from it except certain fanatics
here and there. There is agreement
on that. But if you develop all the
languages of India to the utmost of
their height and then add Hindi to
some and English to some others,
then you will be sowing the dragon’s
teeth in this country. Ycu should
either have the courage to have one
or the other. Maybe, nct immediate-
ly. I am all for giving South India
from where I come all the time we
need. But tell them that the object
is this, the conception is this; you
will have to march in one direction
for a link language. But if you do
not have the courage to do so, you
are leading the Nation to suicide in
this country, intellectual and educa-
tional suicide. Some day there will
be an English India and there will
be a Hindj India. It will be fatal,
Madam. I hope that will not be
done, ‘There must be a link language
and even if you give all the time that
South India wants, make it clear to
South India. to my own part of India,
to the Madras State, that they will
have t0 come to Hindi some day,
however much time they may take.

SHRIMATI YASHODA REDDY" In
the North there is . . .

SHRI G. RAMACHANDRAN: I
will now have to leave out one or two
things and T will come to implemen-
tation, and finish quickly, because I
do not want to commit the error
against which I protested only yester-
day.

SHRI AKBAR ALI KHANW: We

want to hear you.

SHR; G. RAMACHANDRAN: I
must listen to the Chair.

[ RAJYA SABHA ]
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DR. ANUP SINGH: Please
him more time.

SHRI G. RAMACHANDRAN: I
want to say one word about Urdu.
There 18 no language in this country
which is so polished and so beautiful-
ly expressible as the Urdu languoge.
1 am still hearing in my ears the
magnificent speeches of Maulana
Abul Kalam Azad and the language
he used. 1 am not suggesting that
just because this is a very polished
and a very good language, everything
that is being asked about it can be
done. But when you are allowing
boys and girls of different languages
to reach the highest level of univer-
sity education through their mother
tongues or through their regional
languages, you must allow nearly
two to three million Urdu-speaking
people and their children to have
the highest education n Urdu. Pro-
vide for that. How do ycu do that?
Let us have a few universities—one
in the North and one in the South
at least—where education for the
Urdu-speaking people will be avail-
able to the highest level in Urdu as
is the case in regard %> Malayalam or
Telugu or Bengali. If this is not
done, we shall be committing a grave
error in this country.

give

And now finally a word or two
about implementation and then I sit
down. I know the Education Minis-
try well. I know many of the offi-
cers in the Education Ministry. They
are valuable friends of mine. I have
worked with them and I am proud
of the kind of people we have in the
Education Ministry., But T have also
known this that things are not imple-
mented. I can give you umpteen
examples of schemes adumbrated but
not put through. Multi-purpose
schools—where are they today? Where

is Rural higher education through
Rural Institutes? Where is basic
education? The Government of India

and all the States had accepted hasic
education. It was never implemented
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properly. Several Directors of Pub-
lic Instruction in the States torpedoed
Basic education without the Govern-
ment knowing what was really hap-
pening. Then in order to siow down
the pace of the growth of full Basic
.education, which was considered to
be very difficult, we were given an
orientation programme turning all
8chools in the direction of Basic edu-
cation. Many conferences werz held
and resolutions were passed. But ori-
entation has also gone over-board al-
together. Nothing has happened,
Madam, Dr. Triguna Sen has the repu-
tation of being a man of, shall I say,
truthfulness. Maybe, he is a man of
steel, as somebody said to me. I hope
it would be the steel of truthfulness.
But if even one-tenth of things in the
Commission’s Report is implemented,
I shall withdraw all my objections
against this report and say, “God bless
you”. But it has to be done. You
will not find the States easily coming
with you. The States have their own
jdeas about education. When we had
basic education at the Centre, some
States said, “No basic education”.
When we wanted orientation, some
States said, “No orientation”. There-
fore, will you be strong, clear-headed,
persistent and enthusiastic enough to
persuade the States to keep in step
with you.

v L -

May I end by saying to the new
Education Minister, for whom I have
Thigh regard, “Implement at least one-
tenth of this Report and you shall
live as an immortal in the history of
education of this country?”

A A qAEATE /g
(TTa) - rewmla wgrT, & faew
wfafa 1 foe = ader &7 & fao
@Y gE g | e sy § fF gary faoen
ggfa @x Afg #=47 2 1 g FHTT B
gmrr ¥ Wy g f vy wEen
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TEHET UARFT A Aged fegqr & 1 AY
BB TR A feE & ogEw WY
SHET Yemd far T &1 sfr-smawdy
TFI & fof w2 At AR A W e
FAT A A g aiferardzdy wAedy
N A B fE go wwa ey
TR oWl 7F guA IAET fOF oo
fear & %Fw fom g & #1 a@
e 9% A § IIET A ey
FO A TG ¥ oW gy g
afeferfs 2 fa gary amei 1 foen
T F1% fafeag ereq adf; #1% Ae-
T & gl Faar 2y § W A0S feev-
TEq g% ¥ 9y &, woeT oAy
uqT 9gla & faary § 1 g St
2 & guiag @7 sweqra F1F asay
F far == G 2 A oo o dlo
Tego 3A 4T F AT § 5 F wet-
FH AT g 9T U AT A
T ¥ far S@ar agr &ww Amw
&1 | AT wg ar faet na €dw § wa)-
TG TE oFardar g oo gas iy
T g A gaarfear g oS ¥
7 wuF® F Fw g G § AWT
AT Az gar § fv g Ayt aw
foer &1 #1¢ fafrmg aer W @
T & Fgw wwd g fFogan
= A e ww & & wser g
Fifedr #7iF gae foer &1 qAw
qhT § a8 IE W W o7 W& 8
AR s aferfs oy § BB 3@
el § off 1w AW F qgd aeai
F qEE T Ag a< FT oA ;WA
B U ¥ g gH FIE qo9 BT AL
AT § AE T A § W S ATy
ey wgw A foer A Afa §
g AW TF TAIHE T qATY TG § 0
Tafal Aftew g & fd gamt agi a=

aw fmewr & waw & -  : fr =g @7 ¥ 7 W@
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galt argag & fF =rw b
grat # fEdft W@z § T wc 3 E
o # e ¥ oaf 3}/ o aEa
AT IARTL ST & qUF A7 AKC
F} T § oA A IF ArE ]|
¥ o gawt S oar adwr A8
gt w1 Afq a1 frow 74 & B o
fafesa g1 za oy g ave faar
AHT FT W &, I AW A AT
fF SF srerdl uvAA gArt e
T e & vt aeg ¥ Azl
o Gy 3ifgy | qF@ v JaE
frear & B gl & feedary
qY F w T AEAZT 7 AEA
TR AT €22 A AT Jew of T
qT qaw §  A-Argw IAhe F
for goage ¥ v AR 9 deqral

FT AN § A1 FET § B a7 Fonear & Fery

Fg FU | Teq M FAT qTER AW
il o g X1 wg W
FAAY & ar wog ¥ T FL ! T@
TFIC & FTF F FTOA GF AT AN 7
TFCRE | g adFT A FT |7
FMEE | g0 AT Ag ] F Fudw v
w Al & fa w wgd & fay
FT F a7 f2aT s Wi A 8 v
g9 53 fr s o) ST wRw
AT F oga 9T § A YT AN
srsrgady gage & ol dar afad
H©ifF 28z a1 98 W E AR E
T3 F 4T § 1 gAfqd T g fr
g ga T g7 F foaxr TG, War F
fad = 2, ga¥ #7997 @ zA¥
fag  qwr g, fre avg & wer O
FAT G WA F A H A @
qIT FART T FAT §, qIAF E, 9§
I qEr §, ag facmar g a F wa
ga¥ww fafrex agd & frde st
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g fF ox gsar argR @ 57 faeamarn
g @ zasr Mg fasr AT G o)
st N-argadt qaraw Fe ey
wz F ot aF agf @ & qE & AT
rfe #0ife  Fs9t * foer F=waq ¥
& gax afr 7 gAR A FIA H
A # AT A A § | AR TR
frashy & ot a5 F330 F1 ATgL &
| g )

G

AN AT F gR § ww
agr atg g s & f5 gy wshear
T A oty & #ifF 99F @y g
Ty Afwd g F 0K I A
At g qAF WA § I Ay gl A
FTH FIA & | AL IJA A Agewar
sfees s A ot wdr &, 9T
amg IART ST AL FT aFA §, @A
AR wAF  THq AN @Od g
g v gax ¥ &t wesfeai =t
9FM FT @ AG FT AHT & | I8 fordr
2T FI FS TR 3 Afgy 7k 39
# graigd & far st |y A sl
s o 91 ¥ f@q ot § s fay
SEAEE AT Ay AT AMEE WR
astedi 71 o @ I/ 9T
F1 ART I FT T FIAT AfET

gae RFET A uF At qfiwa
g e fF exal § gev faws Q5 E
o &l s ad) v & ok
qrar faar & T4t ®, Fslwar #
g drR ¥, = 9gv & Ay o
TAT | T8, FEL AR AqX IS aF
agfear ot asdt & 9% 9@ o«
ag T3¢ g1 It § A A A FTar FQ@
g AR g T A I A R Iw
e ¥ OF & AR QR BT G Jw
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ga7g &Y AN 99 a% § @i g &
gAY wearst Ay faer AT FEI

WY WATA OF 919 Ag § fr uw
guE Free dawd ¥ fai @ mr g,
qav wrw a1 fefafzdr garv feard-
¥ezd A% K g AT wmEwq feare-
Yz FTUF q1 asEfead qaAg &
IqF FTIW AT A1 AT J399 T €,
fogg zh g F A=W F, 5T AW
1 #rzg & owawr faww & &gy
gfa gidr &1 zafad ¥ gar
¢ fx g8 7 3© o glau FHrafey
fe ot aga Tg.fod & &, FrwrETE
fewidde ¥ 39 H A3 wrway g, 59
F1 o glayr fas &% )

d%ag amew F fay e
g & AT § ff Fgramr g ¥
Theq wAAT § W AR A g fw
g AT . WEW aF ar gAry fowerwt
F AR T AT G ARG (e
3 wifs zwd @e ¥ wmAT=e ufkar
¥ @19 IR GEAT AATE; 7H0 QT
gfy rogAigSaT wFI?
zafad o sreargw 1 =ifgd ag
frgar &) @1 o & @1 faar gan
g ag T A% AV & T A AT A1
& 1 swewk wisay & qig 98 <o
St & YT AIAT AT FT &, T FS
qeE A, gHFY AR | WY 9T FY
@ AR sawr fwadr faar g
2 WIT ST AT I H FS &, W §
23 & I9F arRAg AR-AI ATETT
HEE aF I q@l (AAdT § IHAT A
faar s AT g -

gmdr w1 forear £1 9v9F S A
1o I € f g 2w
¥ M ATE, A g9 SH FTH AT &,
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TS9%) arwar g § e fraw 7e-
T mFg Wy }, F|IWIE 1 Ag
ferqar 17 AT w30 AT AT F AT H
FIH FQTT I8 AE! @A ¢ |

afes ot s GT W E T Tad
gfar e g & we WY AT agl
v wehgi A qTF SET AN
33T WIg! WL AIFI FIF Hy
g wdl 8, 9 W@ W ATEL F0H
FIA ® g WA 8§, dvA™Er
frar & ama S9ET 9" FI A
g AT T & AR SR A
FT @ Iamy fowar g s & o
Tq Tg ¥ asfaal a1 agim ® wiEw
FIR FLAT qfvgs g1 =41ar § | gafed
Mogam ¢ fv 9@ fawar
Ad &, oY w9AT FEW T AE ¥
Fraf & @y § fay gqww g, 3@
T F1H T @ E, T8 4 87T 10
gfawa wrad & Ay & Ay Jifgd
gAY T EFg § U@ (T AT
oF geatd femr oar  foest s@d
w17 £ forar AT 3q 7 g § T
F s5afama Fradr 3@ fq F< &
g T wrdr g frmaw wraga
dr afed & &7 Siad gge w19 FA
qrdr 8, 3% F1H S F fay A fag
st wfgy 1 zow Sy P
gfe o1 3 s

f@d g g 99 ¥ X ¥
FEAT AR 21 H Igalq ¥ agd
agua § A #H qaar g fw sa#
ey faAT  gW agEd vadr wAR
B9 WSl AT STIST FI9 o Fhq AT
Tag forrr ® SwTMw WA FI@r § 4
T F UF Aq T @gAd @O
gt § AR AR AR R B wolaww &
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[Siwat 35137 FrIRaE qEar)
aw ¥ g fgmar Fgf Jarfrsq
frade FFgromt ) § awamdr g B
Dfefefardt 7 37 F98 F gg ac §
fa=ix frar o gd@ifad o= Saw
%t gAgma § fgmr o9 A wE A A
2\ 9T # g 1T HIWT % A AlFAv
g f& @At & ArdEd o w
qifafeam #9517 & I foc w=a
Gl WA &1 F TATAdT & Hag F Y
FE AT AT FAT FIE AT F2d
T w0 #1917 Fgx §i gafay yu
g guE e fF z=d F1 as W EFA
A ogawa 3 e 9fgy ww
THANT § IR g V@[ FA1AT AfEy |

Used QIAFWA F g A W
grg JOT GAME & | WIT gAR
gt U TAFWA F AL H FE @y
R AE S | AR 3T IR ¥ & femr wtran
2 fagdy gwdr fedi 1 qhaw
gt &1 91 fear oy w1 daty
EACTIE G TR LR L EA AL
ZHIT w7 3 T FRIETA I H AT
aferar g1 et & 1 A1 R N4 &
Tq WX WY NI @M e grAT
=1fgd | 9% 37 a@ Fr fasrr i 1T
=ifed atfs T 797 A & 37 foean
¥ FEAFBHLAT | BRI H A9
FH2r Fr AN &, I Fqagr 41
i 149 Fr Agleat v ena @
et &, F OTeT QIFWA H AG AT
F1 147 IO AR 17 GIFF AR
Y a3frat ardt €1 59 wefeai
oridy wE g g1 "I A wefwat wod
ggUd T@ T g, ot asfEai
g foerr ®1 waew gAr aifey
y1q g 3T F &1 fover F1 gaey
FE AT ¥ & A gt O e a
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T IR Q0 19 q197 8, IEF
q99 ¥ # ag Fgar el # v 2fw
F A FB 77 frar srar ;ifgy o
AT AT FHIX |IAY g 99 ¢ fF
I AIGT FARITLEF NAF E S0
feaggi 41—~ €z fAamea N
aig g g g saer fonfoew
WX g4 Fw 1 afqw ww gH
fegdi @y w10 uT a1 w@ar gy |
afeq 77 o &) w@ary ¥ ggr fa
To qlo F 500 WG Tt 787 17 &
wir g8t Fozdiyar w§ § 1 w4
zA & forerr & 999 o 34T TATT FT
@ & zaar gfwedz s Ay fox
I 30 A § T8¢ fagrar smar aifgh
# gradrg fremiy agmi ¥ O feamt
FH F A E, T A9T H gl
9% A=ET aLg A FTH FI qFdT &, I8
F1 fggr srar =ifgy

(Time bell rings.)

FgE  HATI FIT A QATER 7,
afpa w5 aw 9% g, §F IAR A
FEuwdarg | # formr wa fr & g
FET At ¢ 5w fienr AR
F=91 & A9y ¥ Y v & ga%!
faoe 7 97 wita @ grar gy o
1 A1 qura &4 & 9T 9w a@
¥ fagx F@ Fufaa &0 @
Fifgm #1 ar =ifgr

SHR] R. T. PARTHASARATHY
(Madras): Nfaflam Deputy Chairman,
I rise to pay my tribute to the Edu-
cation Commission for the monu-
menta] report that it has given to
the country, and at the same time
1 would only pay a half hearted tri-
bute to the report of the Parliamen-
tary Committee on Education that is
before us to-day. 1 would ke ¢to
cut across the Party barriers that
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exist in this House and pay a com-
pliment to Prof. Ruthneswamy’s
speech which I would describe as
words of wisdom that emanated from
a great educationist. I am sure that
iI this House would take the saga-
cious advice of eminent educationist
like Prof. Ruthnaswamy, Dr. Kothari,
Dr. Lakshmanaswami Mu-aliar and,
may I also add, Dr. Trig «a Sen, we
shall be able to solve ail our educa-
tional problems in a spirit of amity
and usefulness and progressive think-
ing. The learned Education Minister,
in his opening speech two days ago,
said that the Education Commission
Report that is before the House has
set before us a Himalayan task. I am
sure the Education Minister himself
will not commit a Himalayan blunder
in trymng to tackle this Himalayan
task that is before the country. Why
am 1 saying this? I have studied
the Report of the Commission as well
as the Report of the Parliamentary
Committee very deeply and I am
constrained to think that the neigh-
bourhood school system is very wrong,
is illegal and unconstitutional. I am
not for the public sch-9ls as such.
T am one of those who ire definitely
opposed to the publie school system
because it creates a class by itself,
a class, if I may say so, that even
joes to the extent of developing an
anti-Indian feeling and a pro-Western
feeling. But this neighbourhood
school system, in the long run, I am
sure, will bring about regimentation.
And if there shcould be regimentation
in education, we shall be setting at
naught the liberty of thought and
the liberty which every citizen enjoys
to send his child to the school of his
choice. That is an inherent right of
a parent which has been recognised
not only under Article 26(3) of the
Human Rights Charter of the United
Nations, but also in the principles of
the Constitutian of India. My learned
friend, Mr. Chengalvlaroyan, argued
vehemently yesterday, quoting from

Justice Chagla’s judgment, that the
neighbourhood school sysiem will not
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come under the purview of that
judgment. But I am afraid, being g
lawyer myself, that in the long run
if you will try that, it will certainly
g0 against the tenets of our Consti-
tution and I would not %e sorry if
the Sunreme Court of Didia would
declare that this neighbourhood school
svstem is ullra vires 0f the Constitu-
tion. I would appeal to the Educa-
tion Minister to give thought to this
question before finalising this in the
actual Bill that will come before the
Parliament. I would respectfully re-
quest him in the interest of justice,
in the interest of respect for human
rights and in the interest of our own
Constitution and liberty of thought,
he should not force this neighbour-
hood school system upon us.

The second question is g complex
question, nam~ly, the language i-sue,
which is made more complex b- “he
protagonists of Hindi. I would at
once say thai Hindi chauvinism and
blanket imposition of Hindi will des-
troy the ultimate unity and integrity
of India. I am a pro-Hindi man with
reference to the implementation of
Hindi as the official language, but
not to-day; it shall be only 30 or 40
years later. This country is not pre-
pared to accept in the present stage
that Hindi can alone be the lingua
franca of India. What is it that has
brought about our country’s unity?
It is the educated class as such, be-
sides the wvarious religions, that has
brought about the unity of the
country and has strengthened the
ties between the North and the South,
between the East and the West, That
cannot be rebutted by the Ilearned
Education Minister but I would res-
pectfully asxk him: “Is it not the
Hindi chauvinists who would promote
the importance, whose overnight love
for the development of the regional
languages for the University educa-
tion has come about, and who 1in
that love—they do not want ultimate-
1y to promote the regional languages
but—1 would very vespecthilyy swy
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that by destroying English they want
to predominate and they will domi-
note the entire country's administra-
tion as a whole?” I am sorry to
speak in this strain but I am making
a boint out of it that you must listen
to the South, you must listen to
Bengal you must listen to those who
come from the non-Hindi areas and
understand what their feelings are.
As I said, I am not opposed to Hindi,
but I very much question the wisdom
of this Committee when it says that
in 5 years they will be able to switch
over to the regional languages. May
1 ask very respectfully Dr. Sen whe-
ther Bengal is ready to take up, at
the university level, education in
Bengali? The D.M.X. Government of
Madras say that they are going to
implement the regional language sys-
tem. Prof. Sher Singh yesterday said
that Rs. 18 crores are set apart for

translation of the various works,
Rs. 1 crore for each Ilanguage. I
have myself studied this matter

deeply and I would challenge any-
one even the Education Minister,
whether in a period of one year or
5 years or even 10 years the entire
works in the various languages could
be translated into the various re-
gional languages, of the various pub-
lic libraries of India and the libraries
of the Universities of India? Where
are we heading to-day? Why should
there be so much of hurry? Hurried
thinking will always destroy the
foundation of our education. I ask
Dr. Sen whether he is going to pub-
lish this report of the Parliamentary
Committee and the decision that the
Government would take and eirculate
for public opinion throughout the
length and breadth of India before

taking a final decision and putting !

it before the Parliament? I would
very much like to get the answer
from the Education Minister. If we
should take a census of the entire
cducated classes of India and even
a census of the graduates and under-
yraduates, T am sure, not even §
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per cent., would vote in favour of the
regional languages immediately. We
shall have to wait for a period of 30

years, the Hindi-protagonists will
have to wait for 30 years, so that
the whole country, all the regions,

could be made to uplifi themselves
in their particular regional language,
Hindi or whatever it may be. I
would even go to the extent of re-
questing Dr. Sen if he would bring
an amendment to the Constitution, if
he is really sincere about it and I
will vote for it that education shall
be a Central subject or at the least,
education shall become a Concurrent
Subject. If education shall become
a Concurrent Subject, he will be
able to succeed to a very large ex-
tent. I would like to invite your
kind aftention and through you, the
attention of the House that on 16th
July, the present Madras Chief Min-
ister made a speech in Salem and
said:

“Why should there be an Educa-
tion Minister for India, why should
there be a Health Minister for
India, when these two subjects are
State subjects? What right have
they to interfere?”

May I ask the Education Minister
how he is going to formulate a
national policy of education and how
he is going to implement that in the
Madras State? How is he going to
apply any sanction against the Mad-
ras Government if he is not going
to get the support and cooperation
of the Madras Government and he
power under the
Constitution to interfere with the
educational administration of Mad-
rags? There must be some Ioud
thinking on this and as I said, dis-
passionate thinking, a balanced judg-
‘ment and what T would call the broad-
side of the whole picture should be
considered.

I would conclude with a word by
supporting every word of Prof. Ruth-
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naswamy in saying that we shall for-
mulate a national policy if there is a
nation but this regionalism, by  the
present outlook of the Parliamentary
Committee’s report, we are creating
what I would call, the balkanisation
of India. Mr. Ramachandran said that
it would be an English India and a
Hindi India. I go a step further to
say that it will be fourteen Indias
which will be ultimately working for
their own welfare and for their own
independence and there will pe noth-
g to call us a nation and I am afraid
this is not the way in which we have
been brought up. This ig not the way
for which we have worked and attain-
ed the Swaraj of our country and I
am sure if this educational policy is
going to be worked out without any
compromise, without a broad think-
ing and taking the nation as a whole,
particularly the non-Hindi-speaking
people, I am afraid we are committing
Harakiri and I hope that Dr.  Sen,
who ig himself an educational expert
and truly a great patriot, will not
work up our way towards Harakiri,

SHRIMATI USHA BARTHAKUR
(Assam): Madam. v

St
[N

DR. TRIGUNA SEN: May I say
one word?

[THE VICE CHAIRMAN (SHRI
AKBAR ALI KHAN) in the Chair.]

DR. TRIGUNA SEN: My young
friend, the non. Member there, per-
haps made ;5 mistake. It is not my
fad to introduce regional languages as
the media of instruection. [t is the
Education Ministers of all the States,
including Madras, who met here who
decided ynanimously that the regional
languages should be the media of
instruction at all stages. It is not
my fad. .

SHRI GANGA SHARAN SINHA:

Perhaps they gecided about the period
also.

SHRIMATI USHA BARTHAKUR:
T am gratetul to you that at last you
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; have given me some time for saying a
few words in this discussion As the
time is very limited, I want to touch
only 3 or 4 pointe in this discussion.
Regarding the language problem, I do

. not want to speak much more. In subs-

tance I want to say that while it is

ideal that the Indain languages should
be the media of instruction at all
stages of education, I venture to sub-
mit that the time-limit of five years
as suggested for the change-over, is
rather too unrealistic and impractical.
Secondly, 1 believe that the faculties
of medicine, agricul{ure, engineering
and postgraduate education in science
subjects should continue to he taught
in English, till Hindi qdequately deve-
lops to replace English and the ques-
tion of introducing the regional langu-
ages as media should await develop-

'‘ment in their respective fields on these
subjects. So I consider it to be unwise
to make any undue haste in such a
vital matter without making the neces-
sary or adequate preparations to bring

about the changes without creating
difficulties.

T
¢

I congratulate the Education Com-
mission for their appreciation in the
report that for full gevelopment of our
human resources, the improvement of
homes and for moulding the charac-
ter of children during the most im-
pressionable years of infancy, the edu-
cation of women is of greater import-
ance than that of men. One great
man also said that an educated mother
is superior to hundred school teachers.
But what do we find in reality? The
education of women in our country
has been given a secondary import-
ance and the gap, in the level of edu-
cation of our boys and girls is far
wide. The report of the Education
Commission pointg out that in the pri-
mary stages, the girl students were 55
against 100 boys while in the Univera
sity stage the number has been as low
as 24 against 100 boys even in the year
1965-66. The Commission has recome
mended that special programmes for
education of girls at all stages and in-
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all sectors should be taken up as an
integral part of the general pro-
grammes for the expansion and im-
provement of education. I gtrongly
urge that the Govermment should
take immediate steps for the imple-
mentation of the recommendations of
the Commission to remove the back-
_log in the education of women,

Sir, in this connection I would like
1o emphasise the following points 1n
the matter of rmproving female edu-
cation.

Firstly, education of girls should be
made free up to the higher secondary
stage and special scholarships should
be awarded to girls of economically
hhackward families of all classes up to
the university stage. It hag been seen
from past experience that given op-
portunities our girls cannot only
compete with boys in all fields of
academic pursuit but can also surpass
hioys. Even on merit the education of
uirls should be given adequate fillip
and encouragement,

Secondly, Sir, adequate provision
should be made for establishing col-
leges for girls so as to enable the
girls of poorer means to have the
facilities for higher education. Along
with colleges it is of equal importance
that we provide for adequate hostel
facilities for girls hailing from rural
areas. It is seen that nowadays the
girls of rural areas are- more enthu-
giastic to have their education, As a
lifelong active participant in  female
education, I know what a great handi-
tap it has been in the matter of edu-
cation of girls especially in the rural
wress not to have hostel accommoda-
tion. Unless we remove this handi-
cap, female education will lag behind
in spite of our best and pious wishes.
1 must say that for the above reasons
e¢ven today Assam is lagging behind
in female education. Sir, I would
suggest that the Centre should take
tull financial responsibility for provid-
ing hostels and other facilities for
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giurls in all stages of eduecation from
the school to the university.

Thirdly, Sir, apart from general
eclucation specal facflities should be
provideg for girls in vocational and
professiona] fields as, for instance,
miedical, health and family planning,
agriculture, industry, commerce and
engineering, polytechnic, arts, crafts
etc. We have seen that our women
also fought side by side with men in
titnes of emergency. In normal times
also they can work side by side with
mean. Women are about half of our
tota] population. Thus this huge man-
power should be fully utilised by
giving it proper education and {rain-
ing (Time bell rings.) Am I to end
now?

THE VICE-CHAIRMAN (SHRI
AKBAR AL] KHAN): No, eight
minutes are over and you have only
two more minutes.

SHRIMATI USHA BARTHAKUR: 1
would need some time more because
it is an important subject.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): You have two
more minutes. Hereafter everyone
will have ten minutes only.

SHRIMATI USHA BARTHAKUR: I
don’t know what to discuss in such a
short time. Another thing that I
wanted to refer to is the education of
handicapped children. This has been
dismally neglected so far and I am
glad to find that the Commission has

*taken note of this question and has

rightly observed:

“The constitutional directive on
compulsory  education included
handicapped children ag well, and
very little has been done in this
field”.

In another place the Commission

opines:

“It is essential that the education
of handicapped children should be
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an inseparable part of the general
educational system”.

This view will, no deubt, be support-
ed by an

Sir, trom the Report of the Com-
missiv. we find that the number of
the handicapped cnildren’is 2.5 millions
in the whole country of which the
number of biind children of school-
going age is about 3 lakhs and that of
the deaf children 1s about 4 lakhs. The
Report further poiris out that out of

a hundred only one blind or deaf
child can have the chance to have
education up to the primary stage.

There is no government school for the
blind or deaf in the whole country.
Sir, thig is really unfortunate, to say
the least. Apart from humanitarian
considerations it has now been proved
that given proper facilities these
handicapped children can become use-
ful citizeng and may even compete
with normal boys and girls, Sir, I
feel proud to be able to cite the living
example of my own home district
where there has been established since
1950 a gchool for the blind under
the management of the Sreemanta
Sankar Mission, a voluntary organisa-
" {ion which has been doing humanita-
rian service in wvarious fields in our
5tate, both in the plains and in the
hills. The pupils of this school which
is the only one in the whole of the
castern region, have competed with
normal students and have successfully
passed examinations up to the B.A.
with credit. In music also they have
excelled in opem competitions. They
learnt useful handicrafts and have
ytarted earning their livelihood. Simi-
lar must be the experience of the insti-
{utions in other States, no doubt, This
experience should, therefore, open our
mind and dispel our preiudices against
the handicapped children who should

no longer he treated as social liability |

but as good and as useful as all
others.

Sir, the main handicap in the ‘matter
of education of these unfortunate chil-
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dren is the apathy of the Government
and the consequent paucity of funds.
It 1s true that Government have been
giving occasional grants but these are
very meagre compared to the need.
Unless Government makes adequate
provision in the Budget for giving
recurring grants to meet the expenses
of running the institutions which are
catering for the education of the
handicapped children, it will be im-
possible to run them merely on chari-
ties which have also been rapidly go-
ing down due to the economic depres-
s1on in the country. Besides this, the
education of the handicapped children
is ‘more expensive than that of general
children because it entails gpecial
equipments and other accessories and
special facilities Sir, I, therefore,
strongly urge that this matter should
be given earnest attention py the Gov-
ernment and with- a sense of urgency,

THE VICE-CHAIRMAN (SHRY
AKBAR ALI KHAN): That will do,
thank you. .

i

SHRIMATI USHA BARTHAKUR:
Just one sentence more, Sir. I am
happy to find that the Education Com-

inission has suggested in this Report:

“There should be at least one
school in every district in the States
for the handicapped children and
there should be coordinated effort in
different government agencies in the
field for this purpose.”

Sir, T heartily endorse this recom-
irendation and request the Govern-
ment to implement it without delav._

Lastly I appeal, Sir, to this hon.
House and to the Government to con-
sider the question of the handicapped
rhildren with  sympathy, from a
humanitarian point of view ag well
as from the point of veiw of social
justice and to take a firm decision in
order to remove this stigma. Sir, it
is rather painful to find that although
we have a Social Welfare Department
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4t pleads helplessness when we ap-

proach it for funds for the education
f these unfortunate children, due to

lack of budgetary provision, I hope

this situation will not be allowed to
remain unsolved, Thank you, Sir.

6 P.M.
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fF 97 aF f@dr #1 Frodad gada
TE IAER T TF OF TSI F G
TE TG T andt & #R T fas Ao
T HEAT 3 ) WL F AW A FET
fo sear a8 Afak, & sedv ¥ g%
¥ agf g, wfew fax ag f5 e+t
TF FTAL gITF g7, 99 & oy
1 oF fifere £ 7 @ A gL o
¥ ag# ¥ 1T ug wga & &
=91 & faam a7 Ggr g 9@ 4E
T A E ) A F Ay qafw
TR /I & 9§ W a7 qT &7 He f
T JIT TEA TUE A 9B ¥
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afFT ag agi /@t & Y g wAsy
93 vEl & W ey o ay g 9%
WrE | 9REl S § ¥ Wi W &
AT T {E@IT AR T IA G 2
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W A AYIT qgr Agd g a1 T
TaiHT FAEFGG FRAl q T A
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PIEG RV = TG B ) RO 1 e T
g g1 TFF & S a8 § FA% g0
ATRATE TG T, TAFT JAEATE Tl agIAT
at T wTeRT sEdt ahag & BF F=a A6
FYq AT qFT ATAT &H g AL AGH
2w At Fdt g, zafar fw o
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(Time bell rings)

a9 § 9 fade w9 $L M qE
asy gut gfew g% fo omw dega ¥
faiga § Sg @V qewEd  OgTeT
frarga I&0 & 1 wod ag S fRer §
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g & o forgeam #1, Waay o
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HIEAY & Tt o T qg |y ¥ fad
fg fegmm &t gwd feodt €
gt ety i g <&t A gt S
aEifam qrag s o AR sw A
g § g geew fRan, gwans
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W odfogod Wegmw T, ar ¥
TE o g fF oF o« oS fF
fegema ot fead € S|9T WTE-
e & AR IEy gepd T grErE
fear T depT g e 8, @R
gad q2 gl, A s gy, THEw gt
Aergw 99 F W@ T, B
¥epg 793 fyw 99N § & 9gar @,
gATT # oAt qH W@ §, TR
T 9T TG ,  fww goT q derd
HEHT AT 9¥ gl qedr 9

: 4T T g7 T ATAHT AT 9T T
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T IF AAT @ a9 IF § FEqqEd
WA @ | gend a1 qfaw av afvaw
59 & g 39T WS g, 99 & g
TS &, 9 ¥ 9057 FHaa gadde ¥
AR 9% g AT § HIAT Qg ¥ I
qg I 41 g g9 & fq¥ 937 |
7Y qE AT FAT 6 @T g & q@H
o s 9§ qaTeaTR JA1 § 99
T IERT FFATHT FT GH | FL AN
@oFd & 93 F fod ooy et A
grAfe F 95 a1 F ug wugm 5
A T6 T FT qTHE {IT R |
(Time bell rings)

THE VICE-CHAIRMAN (SHRI

AKBAR ALI KHAN): There is no
time.
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aaaar § a8 gk fa¥ wga & aw-
O T § A AT TW g ¥ wd-
w7 F a1 freaa € gw 36T fe gm

" ST AT §omasia g 1 &Y

ag Y@} 6 g g g § usgie
# e, AT, ferma o o
fer e s gAMWW B 1 I
fone § #7 3ur fe § I gad Wig
& A< furedT & grarg § foert et
q & fa=re fga & e dqdiT afafy
a Y faare e § 9q¥ 75 7O 1o
R ¥ & frerar Sfes S mae fone
g FadgHag Ty faadt EAT AR
g maa A i g T § g
far WY wavw sww AW AT gw
farT &, T Aid B e
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FT T NACT FAT AT LG HT A
Fg @raw 2 fie g geeArEE WY

A TR & d@ag ¥ A0
a4 73 ¥ e g Uk @2 § ag fRaw
Fargwr g & oadl ¥ faendt
2efrea gdaa § forerr ar o €
WX wATY ¥ TAT 399 & AT ZqF0 g
ZaaT Tfgd | wefrae ww wfawe
QAR &1 & AT 4, g9 s
T forar AN T ¥ uw -
A agi dw fgar qv, T Sxfaw
formrr sgi-sgr &1, gshfaafor @,
qfifedwtTs gonfs, 7 guad B W
gg gfara w@v =@ifen e e gn
T2 F I AN A1 AT SITE & 6 |

g ca (St s wEt o) ¢
AT TR T AT @A T3 Safea
ETrT AT (A § |

oft Tor qgw - F ogy €T wd WY
T*T § efrew CFA A gafew
@AY TfEd | 3T AT F AT T ;T
g fr o o% gu 9% ol woer we
§ gedw §ATT AL HT A, 9T T0 gH
uF e AT gad ' & faertaat
Framaw ¥ frem o 4@ &°, 9%
o Farma 7 SITTAF § arfes T&F
17 3T g9 aF DY W T | G ag
qq @za A FAF-wde AR far afeT
L i F@ & 7y dae
AT N1AC FTAAS &, §ATTATTT FTorg
¥ ag wifww 1 & w7 ¥ F7 g
Tqrag ¥ &Y w17 e g gk & w3
N FTY FT 25 BT T4r, 30 B q&Y
Fad Al aw) g T Ty fafh
a1 & forear wely ¥ frdga se fF sar
aXH g A § W f 2eg =
T 7 @ AT Tg 9T qEeg w1 )
(Time bell rings) TF TIH A HF
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¥ g Aifs W & &
€ 1 gaR agl wswEw gfvaat &
TWAATITIAT Y | I 7% 5 wrHar
qfes & st aar (F dgar g, faa
zafsfafafan Soar § ag 17 w3=w
gfrudl & Sar § 2T A sy farear
I foadt § Say sA”T WATEA-
AT & IAFT F1A fgar § | v gw
IR H WUR FE I Y AT
g f w3y gfvaw vq @ oF
W FL wgt qw  forer w7 d@aw g
AR farfadl & qodis " Aray
w1 Q49 g | 980 a& J1 3F § AfwT
IgF AT 9 F TCIRF $I 7T H2
T T § g L ¥ o7 §T qOEr
T, AT 9g 99 €T Afqaw & A1y
T FR, AN I9F AR F 7 g% g
yifee® Qaw 7l faar s, @@ aw
FIE FTH AGE a7 T3 |

SHRI KRISHAN KANT (Haryana):
Mr. Vice-Chairman, I first of all
congratulate the KEducation Conmmis-
sion and the Parliamentary Committee
for bringing out the fine reports. I
hope these voluminous reports will be
read sometime and implemented, ‘may-
be in one generation or two genera-
tions.

AN HON. MEMBER: After two
generations?
SHRI KRISHAN KANT: It will

take (ime. It is presumed that this
national policy on education will be
converted into programmes and then
formulated into fimancial compulsions
and made a part of the Central and
State budgets, which will be put into
effect to bring the programmes into
action. I do not know whether these
two reports will bring any revolu-
tionary change in our educational sys-
tem. But I am sure that Dr. Kothari.
the Chairman of the Education Com-
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inission and the doyen of Indian
tcientists and educationists, and Dr.
‘Priguna Sen, who is an eminent engi-
neer and educationist, are imbued
with a revolutionary zeal to do some-
thing for education, and I only hope
that they will impart something of
that forvour to the moribund and
‘ardy Indian education. .

The Education Commission’s report
ts full of generalities, broad state-
inents, aphorisms, platitudes, ete,
which are dispersed overall the pages
of this report, and some of these ap-
pear to have been transferred to the
Parliamentary Committee report
which also contains a lot of general
statements. The Parliamentay Com-
mittee differs from the Education
Commission report on three impor-
lant points. They have not accepted
the recommendation of the Commis-
sion for the creation of 5 to 6 major
universities or upgrading of the 10
per cent of the institutions at all

levels to optimum standards, They
think that better results can be
obtained by maintaining minimum

gtandards in all institutions and offer-
Ing special additional assistance on the
basis of proper criteria to those insti-
tutiong which show a high level of
performance and promise. As a
student of science and logic I fail to
understand what really the Parlia-
mentary Committee means by this.
What is the meaning of minitmum
standards of education? What s
meant by offering special additional
assistance and in what way? What is
the proper criterion, and when you
tay you offer this assistance to those
Institutions which show high level of
performance and promise, are you
not selecting the institutions? When
the Education Commission says that

they would like to upgrade 10 per °

vent of the institutions to optimum
vtandards, are they not glsn doing the
mame thing, of selecting the institu-
tions? What indeed is then the diffe-
‘ence hetween the recnmmendation
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of the Parliamentary Comrmittee and
that of the Education Commission? I
fail to understand. They also believe
in the selection of institutions and the
Parliamentary Committee also believe
in the selection of institutions, The
suggestion seems to be lacking in
clarity.

Secondly, they say that they have
placed greater emphasis on expansion
of facilities than the Commission has
done specially at the school stage and
they have not agreed with the selec-
tive policies to be adopted at the
higher secondary and under-graduate
stages. I think I 'must congratulate
the Parliamentary Conrmnittee for
coming to this conclusion.

The third difference the Parliamen-
tary Committee has with the Com-
mission is regarding changing the ad-
ministrative structure of the coming
institutions and '‘making changes in the
existing ones. I think this wmatter
should have first been considered by
an expert committee and then brought
to the Parliamentary Committee. What
is happening now? This report will
be considered by the Central Board of
Secondary Education this month and
by the Vice-Chancellors’ Conference
next month, Naturally there are ex-
perts in those bodies and they are
going to criticise this report. It would
have been better if the report of the
expert committee had come before the
Parliamentary Committee. They
would have given them a report
That is why the leader of the “Times
of India” dated the 27th July says:

“The report of the Committee of
Memberg of Parliament on Educa-
tion is a proverbial last straw whicl.
breaks the camel’s back. But since
the camel in this case national edu-
cation policy—is no more than =
filgment of the imagination, no great
harm has been done. All that the
report does in effect is to prove
once again that there is no nationa!
consensug on educational policy.
The nine minutes of dissent speat
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no more than the high-minded
puerilities of the main report.”

I woulg like to ask the Education
Minister before going further what
mechanism, what institution he thinks
he will use for implementing these
reconrmendations of the
Commission or the Parliamentary
Committee.

During the last ten years the record
of the Ministry of Education in initiat-
ing any programme has not been very
encouraging. Some would say that
the whole thing was a sheer waste of
money and a miserable failure and
that the Education Ministry has no
national . vision and clarity about it
For example, they were shouting
about, as Mr. Ramachandran has said,
basic education for a number of years.
What has happened to that? How lis
it implemented? How much money
hag been gpent on that? I wauld like
the Minister sometime to evoluate
what has been jone in this regard.

Secondly, vhe Education Ministry
started all the ll-year schools. the
multi-purpose schools, junior techni-
cal schools, and so on. What has
happened to all that? They have
proved a failure in all the States. Then
in 1962 a Committee on emotional
integration was formed which was
called the Sampurnanand Committee.
There were many experts on that
Committee and they came to certain
conclusions on policy matters on edu-
cation., They gave suggestions for
better co-ordination between expan-
sion of education and employment op-
portunities. I would like to know
what has been done about this Com-
R mittee. If this is the institution or

‘mechanism through which Dr. Triguna
Sen has to implement thig report, only
God save him. I would like Dr. Sen
® and his dynamic deputy, Mr. Bhagwat
Jha Azad, to impart something of that
dynamism and create 4 new organisa-
tion or a new set-up which would
! really implement all the guggestions.
- The suggestion given about the regio-
¥ nal Tanguage and the medlum of
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instruction is a very revolutionary
suggestion, and unlesg this dynamism
is brought into it, it is not possible tu
make the country march forward. The
main difficulty will be that it will
again create a mess if gynamism is
It is only deter-
mination ang dynamism which can
bring about implementation of these
reports.

I would like in this respect to say
that one of the factors which has not
been properly looked into by the Par-
liamentary Committee is about the
question of investment on eduoation.
In para, 94 of the Report of the Com-
mittee of Members of Parliament it
says: “In future the total educational
expenditure of the State Governments
will pe much larger and may come
to about 113 or 1/2 of their total re~
sources’. I have no doubt that in
aggregate the total provision for edu-
cation is going to increase with the
rise in national income, with the in-
crease in productivity and with greater
vield from our farms and factories,
But I have doubt if any State Govern-
ment can afford {0 spend 50 per cent
of its revenue on education. That
State will become bankrupt, I wish
that the Committee had given better
attention to it and not made such
broad statements. I do not think
much thought has been given to such
important problems when observa-
tions are made like this, and naturally
the “Times of India” said that it was
all puerile recommendations.

The beauty of the report is in its
interesting Minutes of Dissent which
give a very happy reading. The prob-
lems raised are very importnat and
the “Timeg of India” editorial has
rightly pointed out that * the question
of costs will become all the more cru-
cial if greater emphasis is put on the
development of education for agricul-
ture and industry”. Participation in
productive work on the part of milliong
of children in schools, in the homes,
in factories and farms will mean a
lot of expenditure and cannot he
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done cheaply. It will require opening
of properly equipped workshops in
schools. I think the idea of the
neighbourhood schools is g revolu-
tionary idea, but it should have been
worked out in more detail, because
to bring about a socialist society cer-
tainly we should have this idea, but
this cannot be put into practice un-
less we take it ‘more geriously and
give more thought to it. I think the
question of financial implications has
not been properly looked into. It
seems to have been left to the Plan-
ning Commission or the generations
to come.

One of the very important tasks of
education—which, tde (Farliamentary
Committee has not attempted to de-
fine—is how to bridge the gap bet-
ween our social environment steepea
in history and the advancing frontiers
of new civilisation based on science
and technology. It s not a question of
building houses or factories, It is 2
question of changing the mental cli-
mate of every Indian citizen. Our
mental climate is built up with stories
related to us by our mothers and
elders. Our history used to be taught
to us from the very childhood.
Ramayans and Mahabharata built up
our mental visions. They are very
important. But we must not forget
that they depict feuda' society based
on agriculture, Historical stories and
later on history play a great part in
building up of our aims and aspira-
tions. I lay a great stress on the his-
tory of science. The story of great
scientists and great inventors should
form an jmportant part of our school
education at various stages. Later on,
history of science should form an in-
tegral part of al] education whether
scientific, technical or non-scientific. It
will inform us that history is not full
of kings and their armies. Histories
of economie, social and political deve-
lopments aie related to science and
technology s1ad their application. This

~will bridge the gap and wmake an
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integrated study of human develop-
ment. This will help the students to
project their mindg from t¢he past to
the present and future. It will psy-
chologically prepare them for the new
developing technological society. It
will then naturally help in the prob-
lems which new civilizations prop up.
I wish the Commission and the Com-
mittee could have given thought to
the history of science.

Now, I would like to deal with the
question of science policy which has
been dealt with both the Commission
and by the Parliamentary Committee.
The science policy hag inherently to be
within the framework of national
policies of social anq economic deve-
lopments and defence. It is true that
the formation of the science policy is
only at the rudimentary stage even in
advanced countries. This is because of
the inherent difficulties of the situa-
tion. The impact of fundamental dis-
coverieg in science is unpredictable
because it may create altogether new
and far-reaching consequenceg on the
life and progress of the society. And
secondly, science policy almost invari-
able goes beyond science. It involves
complex political and gsocial issues
and decisions. Though the science
poliecy is concerned with the policy
about the pursuit and development of
science, it is much more involved with

the utilisation of science to meet
national needs and goals.
The national goals which involve

science range over a wide spectrum:
agriculture ang industry, improvement
and control of environment, medical
care, science education, computers and
automation, population control and so
on. Science policy is essentially a pub-
lic policy in relation to science. I would
like to quote here from the Report
of the OECD:

“In its double aspect of ‘Policy
in science’ and ‘Secience in policy’
the relation is at once te chnical,
economic, and politica] and it touches
on the material, social and cultural
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well being of countries, as well as
on their national security and pres-
tige. The problems it poses can
be explored effectively only when
professionals from all the relevant
rields set themselves to think  to-
gether about them, and to conin-
bute to their solution from a com-
mon  understanding, Systematic
elaboration of the concept and im-
plications of science policy would
therefore seem to be an inherently
inter-disciplinary task.”

So, it is very necessary that there
should be some mechanism. whereby
the Govermrment of India could have
as competent, objective and unbiased
an advice as possible on matters rela-
ting to science policy, When the re-
sources are limited, it is all the more
necessary to decide what not to do.
There are a number of organisations
dealing with the formulation and ap-
plication of science such as the CSIR,
the ICAR, the ICRR, the AEC, the
UGC, the Defence Research Organisa-
tion ang others concerned with science,
It is a problem to see how these orga-
nisations work within the context of a
national perspective and according to
their responsibilities and  assigned
work.

The mechanism as at present is the
Scientific Advisory Committee. It is
composed of scientists with the Cabi-
net Secretary as the Chairman. Al-
though its charter is quite comprehen-
sive, in fact, it considers matters re-
ferred to i by the Union Cabinet
or brought up by one of its members.
But as it is, it lacks in a long-range
programme of determining the gcienti-
fic priorities and reviewing continu-
ously the national research policy
situation, It also has no means to
exercise close co-ordination and suffl-
cient conirol over the utilisation of
the limited resources and planned
execution of the enlarged science
policy.

The assessment ot work and evalua-
tion of achlevement of The wvarlous
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| agencies are rather impossible. 1n guch
a situation, the relative allocation of
the available slender resources between
the competing agencieg depends more
un the pulls and prestige of the lea-
ders of those agencies, on the current
inter-nation fashion in science then on
the worthwhileness of the agencies’
programmes and their contribution to
meet national needs.

Recently the British Government an-
nounced the esatablishment of the
Ceniral Advisory Committee  for
Science and Technology which is res-
ponsible according to them, for ad-
vising the Government on the most
effective national strategy for the use
and development of scientific amnd
technological resources, It includes
professors of economics, educationists
and social thinkerg like the trade union
leader, Mr. Frank Cousins.

In our country also it is necessary
that for the proper functioning of the
Committee, a major part of the 'mem-
pership should belong to persons who
enjoy the confidence of the scientific
community but who are not them-
selves in charge of big science agen-
.1es or science-related departments.
The Committee should also include
amongst its members, economists, so-
cal scientists and persons knowledge-
able in the fields of industry and
management. When the Committee
consists largely of people who them-
selves are in charge of science-using
agencies, it becomes almost mmpossible
for the Committee to go inte any criti-
cal discussion of problems and arrive
at objective and unbiased dicisions.
So, the Scientific Advisory Committee
to the Cabinet needs to be thoroughly
reorganised as regards its composition
ang functioning. The head of the
science-using agencies should be asso-
ciate members and should not partici-
pate in decision-making, They should
not he made members of the Scienti-
fic Advisory Committee. The Com-
'mittee should be provided with a
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secretariat which it does not have at
present, with 5 self-reliant and self-
generating mechanism for pursuing
a planned programme of its work.

The last point ig that the support
for science depends much on the un-
derstanding and vision of the political
leadership and on the general aware-
ness in the country about the role,
strength and limitations of science, It
would serve a distinctly useful purpose
if a gcience Report dealing with the
progress of science and imponrtant
questions bearing on science policy
were placed annually before our Par-
Hament. A discussion in the House
on such a Report would serve a valu-
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able purpose. The Scientific Advisory
Committee could be gssigned the res-
ponsibility for preparing the Report
for submission to Parliament. And
in this respect, I disagree with Dr.
Kothari when he says that the Report
should be prepared by the CSIR.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): The Hpuse
stands adjourned til] 11.00 am. to-

morrow.

.

The House then adjourned
at thirty-five minutes past six
of the clock till eleven of the
clock on Thursday, the 10th
August, 1967,



